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HOUSE OF THE PEOPLE
Tuesday, 24th February, 1953

The Houve met at Two of the Clock.
(MRr. DePUTY-SPEAKER in the Chair]
QUESTIONS AND ANSWERS
(See Part I)

3 PM,
MOTION FOR ADJOURNMENT
FIrRING ON KoLAR GoLp FIELD WORKERS

Mr. Deputy-Speaker: I have receiv-
ed notice of an adjournment motion.
I consider that it is a State matter
but, however, I would like to know
something about it, I received a
notice from Shri Ananda Nambipr re-
garding “the firing by police »n Kolar
Gold Field workers on 23rd February,
1953, killing one person on the spot
and injuring many others”, Today's
Times of India carries commeets.

The Deputy Minister of Home
Affairs (Shri Datar): We have no in-
formation. It wou'd be called for and
placed before the House,

An Hon. Member: May I know whe-
ther the motion will be there?

Mr, Deputy-Speaker: Because onc
person was kille¢ and many injured
I thought it sufficiently neccssary that
this Government also must keep it-
self in touch with this matter, The
hon. Minister has already had notice
of it. He will ca'l for information
and place it before the House, I do
not think it necessary to give consent
to this motion,

DEMANDS FOR SUPPLEMENTARY
GRANTS FOR 1938-53—RAILWAYS

The Minister of Railways and
Trausport (Shri L. B. Shastri): I beg
to present a Statement showing Sup-
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plementary Demands for Grants for

expenditure of the Central Govern-

ment on Railways for the year 1952-53.

Eg’éa;:e]d in Library, See No. IV. u. a
e

RAILWAY BUDGET—GENERAL DIS-
CUSSION—contd.

Dr, Krishnaswami (Kancheepuram):
The rigours of parliamentary debate
preclude an elaborate exchange of
civi'ities and courtesies with hon.
Ministers opposite. But, I am sure
that all of us are glad that the hon
Minister of Railways has delivered
the Budget speech in a [anguage which
is intelligible to the majority of us in
the Opposition. 1 hope that when he
replies to the points that we have
raised, a similar courtesy will be
vouchsafed to us so that we may be
in a position to follow him.

The Budget has an ominous ring
about it and it is no use trying i3
adopt a complacent attitude regarding
the future of our railways or the pros-
pects that are before wus. T have
given some thought to the various pro-
blem; I have tried to analyse the
flgures with great care and I nave
found that from many points of view
railways are going to face a turning
point in the history of their fortunes.
I know that it ig usually assuried
that a socialist enterprise will. some-
how or other, uncared for grow up
like “Topsy” but assumption is fal-
lacious, Even socialist enterprisecs
have to be run according to “business
principle”, and, as the British Trans-
port Commission point out pertinent-
ly in their ]atest report, iy is all the
more incumbent on a sucialist eater-
prise that it shou'd be run according
to business principles so ihat the pub-
lic might have the benefits of socia-
lism without its being a drain on the
general exchequer, The hon. Minis-
ter in the courge of hig speecn indi-
cated that we have a Five Year Plan
and that we have to work within the
framework of this Five Year Plan.
In the course of hig speech, he fur-
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ther pointed out that what was neces-
sary was that within the next three
years, the remaining period of the
Plan, we have to increase our freight
capacity by about ten per rent. over
what it was in 1950. I have examin-
ed the figures contained in the Five
Year Plan. The Planning C)immis-
sion, in its estimate of agricultural
production and industrial productmp,
‘has suggested that we would have a
40 per cent. increase in agricultufal
and industrial production and that we
would have a 20 per cent incrcase in
our export trade, over what we had
in 1950, Taking a restricted v.cw of
our future needs, I venture to sug-
gest that what we require is a 30 per
cent. increase in our wagor and
freight capacity and not ten per ceut.
as envisaged by the Railway Minister.
Of course, the argument that wil! be
put forward is that we do mnot have
the necessary finance for initiating in-
vestmznt on this scale. But tha, Is
not a conclusive argument., What is
really important is that if the expan-
sion of capacity envisaged by th« Rall-
way M:inister is carried out, wo will
be suilering as we are now frora seri-
ous shortages of wagons; we wiid be
suffering also from those very grave
difficuities which we have been ex-
periencing during the past flve or six
years, Even after the Five <Year
period there would be a consiuerable
restriction on the productive eflort of
our country, Morcover the increasing
risks of merchandising consequent on
goods heing allowed to lie idle in
marshalling yards or  warenouses
would affect our distribative trade.
From the point of view of making
provision for the future the Budget
is not satisfactory, We would conti-
nue to be in as bad a mess if not a
worse mess after flve years of grand
planning and much advertised expan-
sion of investment in Railways

But let me analyse this Budget a
bit more closely. The hon, Minister
paid a glowing tribute to the Plan-
ning Commission, In fact we would
be surprised if hon, Ministers did not
pay tributes to the Planning Commis-
sion, which plays a role in our de-
bates which King Charles’ head did in
Mr. Dicks’ pictures and invariab'y
hon, Members draw rosy pictures of
the future, suggest that we have turn-
ed the corner and then propose that
their schemes have to be in time to
the P'anning Commission’s recommen-
dations. What has the Planning Com-
mission recommended for our rall-
ways? I want to analyse only ¢ne of
the recommendations of the Planning
Commission, The Planning Co:nmis-
sion hags recommended an allocation
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of about 64 crores of rupees towards
current replacement and arrears each
year, whereas in the Budget estimate
found in the explanatory memoran-
dum jt has been pointed out that we
wou'd have to allocate a little over 72
or 73 crores of rupees for this pur-
pose. Even in this matter the Plan-
ning Commission’s word is not. the
final word, and the Railway Minister
has realised that it would be wrong
on his part to make anything like the
niggardly allowance that the Planning
Commission has made for the pur-
poses oi maintaining the capital in-
tact and overtaking the backlogs of
arrears of replacement. This question
of depreciation must give cause for
considerable concern. I do not thiuk
it 'is possible for anyone who has given
thought to the financial structure and
assets position of the railways to take
a complacent view about it. From
about 1938 right up to 1950 we made
more appropriations to the Deprecia-
tion Fund than we withdrew from it,
and only after 1948, was there a re-
definition of the Government's policy
in matter of allocation of funds for
current replacement. Then it was rdecid-
ed that we should allocate about 30
crores of rupees a year for the pur-
pose of current replacement. So far
as current replacement is concerned,
we have taken a step long overdue
and correct. But the past arrears of
replacement which are with us, and
which we have to make up, cannot be
made up with the existing reserves
and funds at the disposal of the rail-

ways. If we attempt to adopt a super-
ficially optimistic attitude, view our
depreciation reserves as large, and

permit our railway authorities to
make continuous inroads into our re-
serves for making up the backlog of
past arrears we would succeed in ex-
hausting our reserves in seven or
eight years without achieving our
purpose. For today we have to rea-
lise that the funds we have to allo-
cate for making up past arrears would
be nearly 23 or three times what they
were in 1938 or 1939. Even with the
best will in the world we would not
be able to make up more than a frac-
tlon of the past arrears out of the
funds at the disposal of our Railways,

On this question, I want to place
before my hon, friend one or two im-
portant conclusions which can be de-
duced from the statistical data sup-
plied. Remember, after all that the
rallways are the biggest socialised en-
terprise in our country and into it the
country has put in a little over Rs.
864 crores as paid-up capital. It we
consider the raillways as a commercial
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proposition, we would have to exa-
mine the assets structure of our rail-
ways. An examination of our assets
structure reveals many facts and
throwe a clear light on the financial
structure of our railways, Here is a
concern, in-which the country has
put in a paid-up capita! of Rs. 864
crores, on which we nay a dividend of
4:19 per cent. every year to the gene-
ral exchequer, We have a deprecia-
tion reserve of Rs. 101.8 crores. Fin-
ally, we have the magnificent sum of
Rs 192 crores for development pur-
poses, in other words, for new invest-
ment. Surely, when you examine
what has to be done in the future, the
three factors that would have to be
taken into account are: how you are
going to expand the rallways and how
You are going to build up new 'ines,
and lastly what funds are available?
It is no use suggesting in this connec-
tion that the Central Government or
some other authority will give us the
money. Once you have exhausted the
available funds, you cannot enter into
the open market and borrow. and even
if you borrow, it would be disadvan-
tageous to you as well as to the al-
ready diminished section of the private
sector of our economy. You cannot
look to the Central Government to
give you money, because possibly
they wil' not be in a position to comp-
ly with your requesf. They are them-
selves in sore straits. They have also
to think of ways and means o! finding
out new sources to augment the defi-
cits whirh will be the order of the
day in the near future.

On a closer analysis, of the flgures
another fact emerges. Today. after
gross expenditure is deducted, we are
having a surplus of Rs, 53 crores. Sup-
pose rai'ways were a commercial con-
cern and had to pay income-tax, what
will be left will be about Rs. 28 crores,
and this amount will have to be uti-
lised for the following purposes: we
will have to pay dividends to, the only
shareholder, the general exchequer:
we will have to build up reserves not
only for new investment but also for
making up arrears of the past which
have mounted up during the past
seven or eight years. I am mention-
ing this fact about income-tax levy
because it is very fallaciously assumed
by some hon. Members that we can
think of a socialised enterprise as
Commercially attractive because it
has not got to pay any tax, But when
you institute companisons with other
commercial concerns, or if you wish
to find out what rates of commercial
profitability you can expect from so-
clalised enterprises, you have neces-
sarily to make such calculations, But
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assuming for a moment that this
method of ca'culation does not appeal
to hon, Members and therefore no
deduction for tax purposes should be
made, even then I suggest that our
position is serious because the amount
that we have is only Rs. 53 crores,
and this will have to be spent for the
purnoses of clearing accumulated ar-
rears. for new investment and for
paying dividends to the State,
also wou!d give you a very
amount, which would not he capable
of satisfying more than a fraction of
our needs. It is in the 'ight of these
circumstances that the trends in pas-
senger earnings and the trends in
freight trafic earnings have to be
borne in mind.

I was surprised to read from the
papers that the Railway Minister was
not a'armed by these trends, and that
he had seen only last month or there-
abouts a new jump-up in traffic re-
ceipts, But when you decide to flnd
out what exactly the trends are, you
do not go by daily reports. or month-
ly reports, or weekly reports of in-
crease in traffic earnings, Surely,
this is not the way to analyse the
earnings of a big socialised enterprise
like the railways, and certain'y that
is not a very responsible way of ap-
proaching problems of falling re-

- venues and profits.

What is the position that we are
facing today? It is fashionable to
suggest that things are in a bad way
and nothing much can be done, but
from a constructive point of view we
have to ask ourselves what should we
do? The Rai'way Minister in the
course of his speech invited us to be
constructiv~ in our suggestions. I ace
cept that challenge. What has to be
done today is to increase the margin
between receipts and expenditure, If
this be the objective what are the
methods by which we can achieve it?
We ought alsg to see that we reduce
the expenditure and not allow the
increase in revenue to be squandered
on consumption expenditure, After
all, if the community is to be recon-
ciled to austerity conditions of travel
and to austerity conditions of freight,
it is in the hope and general expecta-
tion that a good proportion of the
funds that are so obtained would be
devoted to capital expansion. I sug-
gest that there ought to be a visible
and vigorous attempt made to keep
down consumption expendjture in
certain branches of our activity, and
we should allocate the major part of
the money towards capital expendi-
ture, I suggest that there are great
potential economies which are to be
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expected in the operation of the rail-
ways. Improvement in freight train
speeds ought to result from a general
introduction of the fully-braked wagon
system, and this would probably save
millions of rupees a year. Moderni-
sation and re-siting of marshalling
vards would substantially reduce the
rosts. When you consider that
[reight charges occupy a little over
Rs. 56 or 58 crores, any percentage
reduction, say, of the order of ten per
cent, would a'so lead to g _visible re-
duction, and an increase 1n revenue
and thus we wou'd have a valuable ad-
dition to our surplus,

Now, how is this flnance to be ob-
tained I am sorry that the Finance
Minister is not here to listen to the
proposal that [ am going to make, but
I do hope that his colleague would
convey it to him and have it examin-
ed by the Planning Commission.
What I would call a judicious deficit
finance policy should be pursued in
the case of our railways, If marshal-
ling yards are improved, and if there
is an improvement in freight train
speeds, a betterment of our financial
position would be brought _about
quickly. A judicious deficit spending
policy of the order of Rs. 15 or 20
crores. may be resorted to for bring-
ing about such improvements. This
would not iead to inflationary conse-
quences, Certainly, there ought to be
safeguards against possible dangers of
inflation, While it is true fthat any
cap tal that is advanced by the Union
Government has necessarily to be
share capital and we have to pay 4:19
per cent, dividend, yet from the point
of view of the railway administration
it may be a better and sounder course
to suggest that notionally speaking,
the Railway Ministry should exercise
some restraint on itself, and unless
the scheme yields something like 6%
per ceni cr seven per cent. it should
not allow deflcit exnenditure. It should
also lay down that unless the scheme
yields returns say, in about two or
three years at the most deficit expendi-
ture would not be permitted.

The propusa's that I have placed
before the House are illustrative and
may be examined in detail, Other
methods for augmenting revenuas
suggest themselves. There is, for ins-
tance, the traffic costing system evolv-
ed in the United Kingdom and on
which a great body of literature has
grown up within the past seven or
eight years, The British Transport
Commission in considering_this prob-
lem of traffic costing has pointed out
that it would be quite possible to re-
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duce costs and that there are different
regions in which trafic could be en-
couraged to grow: as a result of such
research new investment has been
taken up. After all when we suggest
that there ought to be capital expen-
diture. we have also to ask ourselves
the questinn at what points should
the expenditure be directed? It | is
here that I come across a stone-wall,
I am sorry to have to confess-that re-
grouping today stands as the biggest
stone-wall against
ment, I have a feeling—and it is sub-
stantiated by other ana'yses which I
have made—that regrouping has.
covered a multitude of possible wastes.
Regrouping of railways, whatever
might be its supposed administrative:
merits has this qrawback. It hag pre-
vented us shareholders from realising
which particular operations of rail-
ways are economical When we exa-
mine the Railway Budget, when we:
examine the fleures and the statistics
that are given tn us today, it Is next
to impossible to make out which parti-
cular operations are economical. It
was a disastrous step to have been
taken—this regrouping of rai'ways.
But I suggest that even from the:
limited point of view of trafflc costing,
it would be impossible for you to de-
cide which particular traffic is lucra-
tive and which is not unless there is
a sectional break-down of tracks, say,
into ten or fifteen operational units
and then you would have a clear pers-.
pective of what exactly should be done-
and where waste shou'd be avoided.
Apart from all these considerations,
regrouping which may exist perhaps:
as an administrative mechanism can-
not be allowed tn interfere with the
financial structure,

Regrouping has, therefore. to be an-
nulled at the earliest possible oppor-
tunity and I do hope that a com-
mittee will not be appointed mere'y to-
examine in an academic spirit the
virtues of regrouping without being
allowed to come to any precise deci-
sion. Regrouping has caused havoc to-
the railway system and if the Rail-
way Minister wi!l only bear with me,
I would like to point cut that evean
fron: the point of view of future in-
vestment, there has been a =aldistri-
bution of invesiment. I wi'l tell you
that you will not be able to make out
where exactly investment should be
directed, unless you have a clear pic-
ture bf how these operatinnal units.
should be split up. Today for instance
in the Railway Budget we are told
that there should be a doubling of
track in certain parts of Uttar Pradesh.
Why should expenditure be incurred
for doubling of the tracks there, when:

railway develop- |

Y

[
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there are diff-vent parts of the South
which bhave been practically starved
for lack of railway facilities. Tnere
are parts of the South which yvould
give better returns to our railwoys
and incidenta] benefits to the State
if only they had railway facilities to-
day. But decisions are taken cither on
political or arbitrary grounds. 1 there-
fore suggest that even from the ppmt
of view of having a more rationalised
type of expenditure and investment
policy we should have this _:egmupl‘nz
broken up into different sectional units.
so that we might be able to tind out
how expenditure can be d;rected. 80
that we might know how investment
can be directed, into proper channels.

1 hope that some of these sugges-
tions, even ii they do not find favour
with the Railway Minister, wou'd be
considered by him carefully, Today
we are in an awkward position. Un-
less the Railway Minister thinks of
applying his mind afresh "to these
problems 1 say that in another six or
seven years the railways will be in a
very difficult position and will pro-
bably have to petition the Union
Government or other bodies to give
loans not for new development but
for making up arrears of the past.

Shri Venkataraman (Tanjore): My
hon, friend Dr. Krishnaswami regal-
ed this House with a lot of statistical
mzterial and at the end of it all said
that the picture presented to this
country is one of gloom, one of des-
pair and despondency, I think the
hon. the Railwav Minister's speech
has been disappointing, To whom,
is the question.- It has been disap-
pointing to the critics, the profes-
sional critics who are accustomed to
criticise. They have been very much
disappointed because they could not
find much to criticise in this Budget.

Let us take the financial position of
the railways firstt The Financial
Convention  Resolution which we
adopted in 1949 has been véry sound
and has worked very satisfactorily.
In fact, you find that the several re-
serves that we have set apart for
certain definite purposes are utilised
for the purposes for which they were
intended. Otherwise, if you have
only one reserve, and accumulation
of moneys under one head, it is likely
that certain items of expenditure for
which we are anxious thai adequate
attention should be paid may be over-
looked. For instance, take the re-
venue reserve, Not a pie of it has
been touched, because it wasg intend-
ed by the framers of thig Financial
Convention that it should be met only
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in cases of meeting the deficit in the
dividend to general revenues or de-
ficit in running the railways. Take
again the question of Development
Fund, My hon. friend Dr. Krishna-
swami said that this Development
Fund consists only of Rs, 19 crores
at ihe end of 1953-54.

LSHRIMATI AMMU SWAMINADHAN
in the Chair]

1 beg to submit to this House that
the Development Fund about which
my hon. friend Mr, Krishnaswami
criticised is not intended for being
utilised for development of railways.
On the contrary it is intended to be
used only for passenger amenities,
for labour welfare and lastly f{or
building up unremunerative lines.
My hon. friend Dr. Krishnaswami
asked: “What can you do with Rs. 19
crores in the Development Fund and
how can you expand your rai'ways?”
That amount, or that Fund is not
intended to meet that contingency,
and as he himself has pointed out in
this Budget Rs. 70 crares are set
apart for rehabilitation, for renovat-
ing the tracks and for having locomo-
tives, rolling stock and so forth.
Therefore, I think he missed the
point when he said that this Deve-
lopment Fund of Rs. 19 crores is
totally inadequate for the needs. )

And then I would also suggest for
the consideration of the Railway
Minister that it wou'd be worthwhile
to_revive the Standing Finance Com-
mittee for Railways for the purpose
of scrutinising all the Budget esti-
mates before they are placed before
this House, The Financial Conven-
tion has made provision that every
one of the items which are placed be-
fore the House in the Budget should
be scrutinised by a Committee of this
House in a previous sitting and that
it should be approved. Some of us
who have been in the Railway Stand-

) know what
great advantage it is to have the
Budget estimates scrutinised by a
Committee of this House before they
are actually placed before the House
in the Budget. Then again in the ex-
planatory memorandum which is
circulated to Members you will find
that the observations of the Standing
Finance Committee are also printed
so that Members may know what the
Standing Finance Committee felt on
particular items of the proposed ex-
penditure. Therefore, when dealing
with this question of the Financial
Convention I would appeal to the hon.
Minister to t% and revive the Stand-
ing Finance Committee for Railways
so that the Budget estimates may be
scrutinised properly.
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The second one relates to the ques-
tion of passenger traffic. Most people
are tempted to feel that the loss in the
revenues is not entirely due to the in-
creased fares which we introduced in
April 1950. T'he passenger mileage for
1950-51 was 41 million and odd. Imme-
diately after we increased the passen-
ger fares, it fell to 39 million and odd
miles, The Railway Minister has sald
that it is due to the general slackness
of trade in the country to the retess-
ion that is overtaking all parts of the
country. It may be so. It ig very diffi-
cult for anybody to venture or hazard
as to what exactly is the reason for
the fall in the traffic. But taking cer-
tain figures, particularly the fall in
the passenger miles in conjunction
with the passenger miles in the su-
burban services where there has been
no reduction in the fares especially
for the season-ticket holders you will
find that one of the contributory cau-
ses—if not the most -important, at
least one of the contributory causes—
is the increase in the fares. If you
look at the figures of the suburban
traffic, in 1950-51 the passenger miie-
age is 2,695 million and odd. In 1951~
52 the passenger mileage remained
almost the same, namely 2,690 million.
And one reason why the passenger
miles remain constant so far as su-
burban traffic is concerned is the
great concession that we gave, namely
that the season-ticket holders will not
be affected by the increase in the
railway fares. Since we retained the
geason-ticket fares at the original
level it appears to me, subject always
to correction, that the constant factor
of the passenger mileage in respect of
suburban trafic as against the de-
crease in the passenger mileage in the
other traffic is a pointer to the fact
that the increase in fares is one of the
most important contributory factors
for the fall in traffic.

Saying that, I do not make an ap-
peal for the reduction of fares imme-
diately. I do not think that the casual
passenger in Indian railways travels
so much as to feel the pinch
of a one pie increase in the railway
fares. But it is the constant traveller.
the mercantile community and others
who are greatly affected by the in-
crease in fares. And if you want to
mitigate the effects of the increase of
fares I would venture to make sug-
gestion that so far as the constant
passengers, namely the commercial
community and othérs, are concerned
the system of giving return tickets to
9anple travelling larger distances, say
200 or 250 miles, within a specified
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period, say ten or fifteen days, may be
introduced. '

Similarly in regard to upper class
traffic we had the system of giving
mileage coupons. If that is introduced,
a large section of the mercantile com-
munity who have to travel very often
will take advantage of this and the
fall in railway traffic may be improve
ggiegr at any rate it may be counter-

The third subject with which I
want to deal today is the question of
the employees., My friend Mr. Damo-
dara Menon and also Mr, Sreekantan
Nair said that the number of Class I
officers have increased in large num-
bers and that it is an alarming fea-
ture, We have to take into account
the integration of the States railways
and the number of the gazetted and
class I and class II officers who were
serving in those railways. When thoge
railways are integrated and brought
into the Indian railway system 5 cer-
tain number of officers would neces-
sarily come into it and swell the
numbers, Therefore, I do not think
actually there has been a very great
increase in the number of class I offi~
cers. But more important than this is
the other question. Even though there
has been an increase in the number
of class I officers, the total amount
spent by way of salaries of these offi-
cers has actually Bone down. In 1938-
39 the amount paid by way of salaries
to class I and class II officers is Rs.
3,06,00,000. (Interruption) Yes, in the
year 1938-39 the amount of salaries
paid to class I officers, who were only
1,784 in number is Rs. 3,08,00,000. In
1951-52, even though there are 2,268
officers, the salary which is paid to
them is only Rs. 2,91,00,000;: so that
there has been an actual reduction in
the payment of their salaries. And
that is what we have been clamouring
for, namely that the class I and class
II officers have been drawing large
salaries and that they have got to be
reduceed. As a matter of fact, if you
look at the average cost per officer,
you will find that from Rs 17,149 it
has come down to Rs, 13,347,

Dr, Lanka Sundaram (Visakhapat-
nam): May I interrupt my hon. friend
for a minute? Has he allowed for the
fact that the overseas allowance is no
longer paid, and consequently the total
bill for officers is reduced to that ex-
tent? Will this make a difference to
my hon. friend’s calculations?

Shri Venkatgraman: The polnt is
very simple. Whatever it i{s, whether
it is paid as overseas allowance or =g
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salaries, still it was a large amount
that was paid to the Class I ofticers.
That was the point. We are not pay-
ing any one of these, Actually, they
have been reduced. If my hon. friend
will refer to the Central Pay Commis-
sion Report he will find that Class I
officers’ pay has been reduced below
the level which was existing in the
pre-independence days.

Take the other classes, the class III
persons, I must make a very ferven:
appeal to consider the case of class IIT
officers in the railways. They have
been the most neglected class. Among
the class III officers......

Shri Frank Anthony (Nominated—
Anglo-Indians): There are no class
III officers,

Shri Venkataraman: Class III em-
loyees, I do not think you will ob-
Tect if 1 give them a higher status at
east in words!

Dr, Lanka Sundaram: That is what
we are doing now!

Shri Venkataraman: The class III
employees are the worst sufferers.
he clags III employees have been
divided into two categories, A and B.
that is those drawing more than
%:, 250 and those drawing less than
. 250. In respect of those drawing
over Rs. 250 you will find that the
average wage has not increased at all,

except by Rs. 200. Rs, 4,994 was the’

average salary paid to a class II em-
ployee in 1938-39, In 1951-52 the
average sa'ary paid to a class III em-
plogese ts Rs, 5,197—hardly an increasz
of Rs. 200, as against a 300 per cent.
increase in the cost of living, as
against the enormous difficulties in
the way of making both ends meet
in these hard days. The increase
that a person gets jg hardly Rs 200,
Therefore, I would make a fervent
appeal on their behalf.

The condition of the B category of
the class III employees, that is those
who are drawin% less than Rs. 250,
18 worse, You find that as against
Rs. 1,100 which they were drawing
in 1938-39, they are now dra
Rs. 1,961, that is handy 80 points over
the original scale. If you again re-
duce it either to the 1938 cost of
living or if you take the rise in cost
of living index between 1938 and 1952,
You will find that actually they have
lost in terms of real wages, It ig not
so, so far as class IV employees are
concerned, There has been., if not
adequate, at least reasonable increase
in their wages. Class IV employees
have improved from Rs. 283 in 1938-
39 to Rs. 1,003 in 1951-52. Therefore,
you will find that actually this 1s a
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case in which the class III employees
have been ground very miserably and
that the railway administration must
make a very serious and earnest at-
tempt to improve the conditions of
the class III employees.

Then [ would refer only to one or
two matters relating to coaching.
The number of locomotives which
were actually in use and which were
sick have been detailed. We find
that today the number of iocomotives
which are on the sick list is really
very ‘large. Out of 7.882 locomotives,
both on the broad gauge and the
metre gauge, you find that 1,381 are
in the sick list awaiting repairs. As
against that in 1938-39, against 7.578
only 1288 were in the sick list. Every
effort should be made and I think the
Labour Unions can certainly help in
seeing that the repairs are wmade
quickly and that the conditions of
locomotives are improved.

s s Az (forer damge
oot @dafeaw) : # oy fufeay
®Y T q9E T qHTCRATE A | G
T 6 § T o o, et i fe
S TAHT qTEE A St Wd o
T W T el &, & 9 daa rm
TR TT WAL | WA wrE Ao
T T I AR FT I e g,
wWifF a7 0% 33 wfae a@w § ok
e = o @@ 9x agmeam 2
1w @ & ¥ fr o et (lawyer)
WL F ATAT HEAT 7 F@AT E, IR
AT HEAT T ST § 4y oy or o
A WE  F T A @
AT & F I ag T YE A fqw
f oF aga & AN =2 (rosy pic-
ture) FEYI TR T HT FATIYT
&, ¥ AR I qGA TF WG g
M PR F97 aqF ¥ Wz A3 Wt
TF TR T & | §F 99 98 q@mEr
gt g ff SeEiT ag wwrd fw

It is based on a false sense of seruri-
ty. Therefore it is rlangerous.

7 WEETH 99 & 9, A T q97 gwq FY
=T JEAt § fF e ag aqum w1
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[ et sor dg% ]
swe (budget) #1 3§ at ai fw
ag facgw @ (dangerous) T&i 8,
9% 7 wiew faaafid(false security)
g o 7 9% (dangers) & afFag
frgrae €z wrad-3 a9 (straight
forward-rosy budget) gt ama «
WA TN A g ar g
fr 7@ oz Farfsfeme (politics)
TE feart & &, aore # =R it agw
¥ @ AW, R qR FE qiSfor

A% & 31T 7 9g Tewee vaew (absolute

shaml les)#} qeii< feans 2t § sk
# O A TEH q@TS I @R
foew asie agt ana €, AT g1 i
S agt el &, ag faw g & ded
(pleyirg 1o the gallery) a& &
AT gaR fafaeeas St o 09 R
AT AW @ § 3 ofar & ¢
(playing the fool) & & =z
ar 4w ( fads ) 3R wEoemw
%S HEE FFaT A qoAT oy §
f6d 9 AT & A= A O 5 @ wrfaw
afwex (barrister) €@ gu S¥W
TH! SIM TWANT® A | TH qE *
oA I JEW A ST K
(law court) # 3= grft nfr |
7E S e # fard g sk ar
# ag g ¢ & e awq fam e
FY Jo1at g 7 ThE F g & foq
®1E {19 FgO AR FETE A ag Ny
geaeirae (cheap advertisement)
7% 1T &, T awE # oY e #Y I3
FAaE AR AN W@ F e
T WEE ¥ T I AT
wigft § fF s w awe 0§
tud § AR @H 93 .9 (third
class) # Zfafew ( travelling
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¥ g R ® gEE @A E,
T WA puendy (employees)’
F wrag & fog gad NS e §, sy
w1 fad 9 it a1 ow & 99H g
§ &Y & AT g § 77 T0E A A€
digew awe (peoples budget) &
R AW T a9 § g aeT wE) A
faamd 3 7 AR AT d3F AT WA
# faars ¥ &1 qES N S qwE
Agidamafe, aag g f5 foo®
I AT § Y T H gHAA #Y AT
Tgak gy & anf g, T oy
TR N T wovaw
¥ o § g ATHE aga FTA T 0
g a W T w @A
™ Ww o R W @
R T FQ § e o oam
g R Ay fafreex w Y qErcraR
Y fF ol wEgRet A9 7 w2
ST § AR qEHT auward ¥ Wi 9
femgaam e g Fan N
TEWRIMOTE@ T ey
TEATE N TG [E I I
& ¥ (budget is good) @ &
# &% Y aga 9 WY R A1 &, e
# ¥ g9 ¥aw Q N9l 93 v e
|TERT §, OF a1 $7= (corruption)
ER g} wE wien (Five
Year plan ) a%, o aga & w&d qwwt
WY § | eTHET & i # S gAn
fufree amge & g agomT, T@H
ww ) 5 omm gr s few gl &
e & w4 @ Y §, e Fw
& S & g S v faoda g
g, TR ¥ I W T W G, I
MR TR o R & AT AF el
¢ v 3o avw & 7} s fr sy
# vt # qawny iy §, wew A a
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HTEAT FT & &Y i &, yafwa & e
®97  (coaches) # ## aix
7w (wagons) frat 21 wihed
S 7 fao & Freor ag Y & Ty
& AR Y R Y a8 aRg 9 w
o = om 7@ Wt T A
witT ( grouping ) *4 & &%
FT A FE ameAr A
UG U ST G SUBC L
fr g fafaeet arge 9T 9% gomrr-
FT W A 9 O q@ ¥ M FG
HT TR F F qT% 59 FAT 67 g T
T § QO FC | TR @ a0 F7 gAY

g fr e o) amit agrar aff mar g

# AT AT AT STHEAT =T T ar
fafree gea & smor ag st 5 ag
TR 99 T & AN fFoe AR ag
q¥ FHTH ¥ g, T T & §I , G
o9 & @ T R F, qa fd w9
& w11

# o« U9 A1 | TE A 9% ¥
(third class) # 7§ afs o
FoTe ®Y mfeat A wdr T § IR 3
fir ag duY a1 §, o farefart At
wifr §, o Y & §, faewfar f
st g s (bars) ¥ =% &1 &
HATTHY FAeTS: o g w9 A TEE A
aga gt gl SfFT Fr fr o g
FT IR qga TFO1 5 g§ A ag A el
q¥ FT9 & qrEmEl ¥ ®F aga Sqnr
ey 2, I AT AT AT W Aw
I AT e S A FT gATE, T
ar & i fafireex aTgw § w5 & fi
) =i e @ @ ¥ el T¢I
& AT g€ 7 F1 qCEAT 7 aHE
s AW, gAT qEieT ST 9w
anfs St ey iy vy o s awr =
i g o § @ frat smaes o
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AT Ewd At Y At FF SiF @
T AT &Y OF ot (suggestions)

™

T A St A FEAT AR § A
g & f 7 mfeat oY ot § 3% s
AT w9 (oA @t Y E, @ e
g § fF s amd & g srwaw
T3 a1 fagaT ¥ smar § A &
qTE ¥ et e A |ear § o
wgar ara s (block) & wmar
AR IEwT @ T J@AT qgar ¢
w7 ag faFe wma, a@ ag g, wieg
fafreex @18 M @ a@ &1 W @
U afgr fr sa 7 s ratarag
A aT A E, o gewET @,
O A 4g & i T w7 § 9 e
§ fane a9 g 7 o wree o< fy
I FgY g F I e v |
AT AT §, IEFT Y IO W AT
Tga Q)

S 9% g H et § 4y Y 7w
RIS AT A goa ) w A
TR g N TN T E, T AT
AT g e @ e & B
o 7g = T AT Y T a9 HY g%
#T foar qmmT ) T WY gH gR FAT
g, ifF A fae & gaa gz fasre ar
g f5 o F1E &= FoT T fHar 3T
g a7 &fe Fora =7 frarar 3T § am gex
T 29T § 71 9 FT &AT § AV T HI
§fF W aw ¥ g 9w gafeT
agfoaad | 7@ TR T T AR FA
Fga IR TE |

¥ & ag g & fr arag gar fany
wE fmgmw @1 faram q
forfereex wmgw & o v § fiv s W
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[ st IaT RET ]

T WY gT@ ¥ & o § W @
#1E arr 7EY & amre g A g fa
o | 3T e q¥ s A T
iﬂmﬁaﬁwﬁﬂaﬁaﬁﬂﬁtﬁﬁ
o FOwW § I W a9 A q
Wy tafed 9% god ® O
s T8 SF TET G0 | '

& o ofY wgAr =gy § f o Y
mfeqt ferm wrawr (Swiss coaches)
aft § 9% TR F g aras ¥ e A
m;ﬁm‘iifrmﬁmﬂaﬁtﬁiﬁ
ey fr a8 ¥ & Frgmry g AT
frgraa asdt & | e I AT
qaren g w0 § FF 9AE s I
mfw:a‘rmmr%ra@a\mgl
NTTT & S FY T AT AGATA & FT
wod &Y e &, aY g e T S
TRY AN @ IAFTR g W &t
% frrraa & fr dzd A e 7 afgat
o gy qaer &1 X7 feaw wer Y
Wt wrdl FY @ F G qF a0 A
goedt T & 1 fer e A1 Aww
o A qrAR TaT & 3 sy qifearie
(parliament) #r w#ew (seat)
# qedc WX qA aT et § 1 qE
qiferariz & dizw o AwATT et
aga fafrex @ 99 o 37 & gpAd
& oy ff 7 N figw ot §, o F wgt
daar § o # |t g § 6 et i
At A 5% § I foed ey e o Y
g1 s g Ak o former oY WY
aY ar &Y sed X @ w7 o A anx
W | g 9T FTE qe A A
7@t fir frg T g 38 @ * fom a8
firr forer oo g Qo foear &Y o
¥ g % fan T f grew o FrA=w

24 FEBRUARY 1953

General Discussion 822

(House of commons) %7 7% &
T &0 § # aad wgehr s oef gereTd
TFAHRY THe I g EOW ATH
FHE FT U X FANFAN FA
FRT T ) T TG FAF FK

we feeed  (filtered) TFT &
TR F ot FgaT § o FAT (canteen)
Fax AW wg g | WT FENE
fr TadHe & q® ¥ T ETE qALd
Fhrw g wfgd  aife Wi
sz argwtar  (food poisoning)

. aig AEN

wa K FATET A Fg F @ fOn

T FEAT & 6 R w wreE g oo
¥ few # 1 % gwwd) § v ag 9 S
€77 W AR A § T § 99
T AT fgEr g 1 T W T
W § A FAR TR T S
(projects )&, & T NHwE ¥ TF3Te
#z (development)¥ fed g7 7™
®TAT & ST W | &Y T TW FHA
e g 7 @l (schemes) ®1 F79-
qra FR F AT SIW9E (transport)
XA dw s adl foran, &% =
wé frar, Y q@ sTag & g
AN ey fAr ww § % foege
T 7 gV qAAT |

7 o a8 FOaT & A ggf AT
Tl f T T | e W T
AR T ¥ T T gAR FEI § FOWA
® a} F I g AT H I §
wTEA F AR A @ A aw
fafrer & T ?ﬁ’ﬁ’ﬂ g &
ogt a% ¥ wW A § & wumdy
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g fiF srora it o frelt Y & @R
T wmrd, g fafred ® WA
TG, TR I HAS qATEA, W
qifeqris #r FAr qATEd, FRAY
FTT 7E) v § 1 FHTWA v @
el § | A AT AT FIRA B
frrear § A s g afg @) T
T FT AL TAGTI agT A &Y a1 BYew
W ar A uF gorg e fafreew
¥ ag 200 fF oY et § 99 #Y 17Y g
gy | dar I A &g fr o o
wg £, W 7 72 G &), e
TR AT T T@reay #rg fafree fr Feee
(corrupt) # av s¥ ot gar ifeg,
v & Wt fafed | Fww @l
¥ ST & | FTUT I TAY AT §
wew | deh @aae (self respect)

g o TF A F o WA
AT EATRT A A FIRIT TEY A
avar § | woud faw a6 w1 & A
gar g 1 ey #aw 99 A Ay,

1T FY, AT WY, T AT A EHrAETD
ST T A § g Y § A aw
T A smarg

Wﬁﬁm‘ﬁﬁ?ﬂmﬂq‘m.
TR AN § AR F aHEdt § fF ww awre
§ oy grid frarf 3 1 e foreavr
¢ fr X fafreex Y <t 1 firare
w4, TF @) g FIEE w7 AT fHT
Tl s f T AT

Shri Meghnad Saha (Calcutta-North
West): There was a British Prime Min-
ister who always travelled third class,
and when he was asked why he travell-
ed third class, he =aid. because there
was no fourth class. I do not under-
stand why our Railway Minister has
brought a propossl for the abolition
of classes. 1 think it i~ a prelude to
the. formation of a classless society to
which the Planning Commission is
pledged. But, are we taking aleaf out
of Russia here? (Some Hon. Members
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No, no.) Then there are many things
which we have to imitata. Has the
hon. Minister ascertained whether
classes have been. abolished in Russia?
The word class is taboo there; but
when I was there, I was told that
people can travel ‘soft’, they can travel
‘medium’ and they can travel ‘hard’.
In our country when we are being led
by fads like this that all classes ought
to be abolished, we really ought to
study what other countries are doing,
because, such fads have cost us crores
of rupees in former years. I am all
for the improvement of our third class
so that people do not travel like cattle.
They should be like the English third
class. But, before that is done, all
efforts should be made to improve the
standard of third class so that every-
body can travel in the third class.
Conditions in our country are quite
different from those in England or
Russia. In England, you have not to
travel more than 300 or 400 miles and
you can do so in three or four hours.
Here, people have to travel for two
days. Unless a certain amount of com-
forts are provided which cannot be
provided in the third class at present,
you cannot abolish the classes.

I am now coming to another point,
that is, the financial administration of
these railways. My previous speaker,
Dr. Krishnaswami had just pointed out
that, reviewed as a business proposi-
tion, the working of the railways is
very unsatisfactory. You have got a
capital of 800 crores. The depreciation
ought to come to something like 40
crores. If you have to add to that the
dividend which has te be given to the
owner of this socialised concern, it
ought to be at least five per cent. an-
other 40 crores We do not find that-
the earnings leave such a huge surplus.
You have. in addition, to provide on a
very lavish scale for the welfare of the
employees, and my friends before me
have complained repeatedly that the
amount of money which we provide
for their accommodation and welfare is
very insufficient.

4 PM."

The Public Accounts Committee has
demonstrated that the financial admini-
stration is very unsatistactory. I will
read a number of passages. Taking
the Assam Rail Link project, it says:

“The open tender system was not
adopted in regard to contracts.”

There were contracts to the extent of
rupees three crores. of which rupees two
crores were negotiated contracts. Now,
everybodv knows that a negotiated
contract is something which always.
leads to some kind of leakage.
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Then, they have
'to how the railway
contracts
have reach
Swiss firm.
ture of all
stock in I

given examples as
: officers conclude
with foreign firms. They
ed an agreement with a
Schlieren, for the manufac-
-metal light-weight coaching
ndia—a contract for twelve
years. 1 would not give you in detail
how this contract has fared, but I will
Elve you only the conclusion. The
contract 1s on a cost plus profit basis.
Now, this reminds me of a contract,
which I was having with a bookseller,
He offered half and half profits, and
then I enquired and I found that that
.booksel}er never made profits, so that
thg author never gets anything. Now,
this contract is of a similar type. I will
read out some of the extracts:

“In March, 1949, the estimated
cost of an unfurnished coach was
1,10,000 Swiss francs.”

They are talking of the cost because
we have to pay the cost and after that

we have to give some percentage of
.profit.

“In September, it was 1,38,113
Swiss francs. In November, 1950,
the estimated cost for a fully fur-
nished third class coach was given
as 1,50,000 Swiss francs, whereas
in August, 1952, it was 2,15,800
Swiss Francs.” .

So. you find that in the course of
three years, the costs have increased
100 per cent, and 1 think that in the
course of another three years—it is a
twelve-year contract—by the time the
contract is over, the costs would be
quadrupling and you have to pay. That
is your contract. The Public Accounts
Committee says:

“This shows that the liability of
the Government is indeflnite and
increasing constantly.”

I would say it is an unlimited liabi-
lity. The officers who are concerned
with this have contracted for and hpve
committed this country to an unlimited
liability. So, they have passed very
damaging strictures on the persons
responsible for this kind of contract.

There are other points which I need
not take. They have given a number
of cases like that where they say the
financial administration has been ex-
tremely lax, extremely negligent, and
the officers of the Railway should not
have committed this country to this
“kind of unlimited lability and increas-
ing liability.
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We have heard much about the new.
rallway' grouping system, We all know
how this grouping system was arrived
at. Fifteen days earlier there was one
system of grouping. Then the whole
thing was turned topsy-turvy, and we
have another system of grouping. We
have not had from the hon. Minister an
analysis of the way in which this
grouping has worked. Some time ago
in the papers there was a report that
as a result of this grouping the rail-
ways have already suffered to the extent
of Rs. 25 crores. And this has not been
contradicted. I would like fo know
from the hon. Minister whether this
railway regrouping has led to any
amount of flnancial gain, or it has been
an unlimited failure.

I will read to you another part of
the Public Accounts Committee’s
report. They say:

“The Committee regard it as a
lapse on the part of the Railway
administration even in routine
anticipations of important seasonal
traffic in connection with such well-
known fairs as the Kumba Mela.”

Then, whenever any new system lil_ce
regrouping is introduced, it is laid
down in the Constitution in article 150
that:

“The accounts of the Union and
of the States shall be kept in such
form as the Comptroller and
Auditor-General of India may, with
the approval of the President,
prescribe’,

The Public Accounts Committee have
reported that this has not been, done.
I am reading to you the relevant pass-
age:

“The Ministry of Railways sub-
mitted for information of the com-
mittee 8 memorandum setting forth
the various changes which the
Railway Board had introduced in
the financial and accounting struc-
ture of the Railways with effect
from the accounts of 1952/53 as a
result of the integration of the
Indian Railways into a unified
undertaking owned and worked by
a single central authority. The
Committee were informed that the
Railway Board had not consulted
the Comptroller and Auditor-
General of India in the matter of
introduction of the centemplated \
changes”, )
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This is very strange because it is
laid down in the Constitution that be-
fore any change is effected which is
likely to call for financial readjust-
ment, they should first consult the
Comptroller and Auditor-General. And
it was not done in this case. 1 think
the House is entitled to know why this
was not done.

Then I come to the question of stores.
The amount of money which is spent
on stores is about Rs. 80 crores, out of
a total earning of Rs. 293 crores. The
stores purchase system of this Ministry
was subjected to an enquiry presided
over by Mr. A. D, Shroff, And they
have revealed a state of affairs which
is merely shocking. I will read here to
you some of the passages. Here, they
say:

“The illustrative tables given in
Chapter VII reveal a state of affairs
which almost borders on an out-
rageous handling of at least one
branch of the Stores Organization
on railways. We would particular-
ly draw attention to certain items
of stores the stocks of which, in
terms of average annual consump-
tion, would last from anything
between three years to the extreme
cases of 162 and 222 years.”

And in spite of the fact that we have
such large stocks. the stocks are still
being added up.

My time is up, but I could read to
you—I hobe somebody will read to
you—all these relevant passages grom
this Railway Stores Enquiry Committee.
We were promised last year that effect
would be given to it, .but we are get-
ting on with it at snail’s speed. One
gathers an jmpression from the study
of this bonk there ig 'somethxqg very
votten in the State of Denmark’. And
you have not put your heads together
to stop this rot. This country is
suffering from poverty. There Is no
money for education; ‘here is no
money for health: there ig no money
for the nation-building deoprtments.
and here we find that this rai'way ad-
ministration ig wasting money like
anything, and though attention has
been drawn to it nearly two Yyears
ago, very little actic_m has bcen taken
on this state of affairs.

Then we have been told of the Five
Year Plan, which, it is expected, will
satisty all our demands. We roq.uh'e
in the next.five years neariv 2000
wagong and locomotives, while we
find that the Chittaranjan factory and
the TELCO would give us barely one-
third of our requirements. Why
should it be so? Al Incomotives
should be manufactured in this coun-
try. As it is, we have v export a
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xoodh deal of capital for the purchase-
of these essential stores, and here-
again the Public Accountg Courmnmittee-
has passed very great strictures on -
the kinds of contractg which the Gov-
ernment have made with the TELCO.
They have not fulfilled their cortracts,.
and there is a suggestion that in a-
matter like this, the railway, being
a nationalised concern, all the rail--
way stores should be wanufactured
in thig country as far as possible. It:
is quite possible, as far as I am aware.
In most cases these orders aré being
sent outside, because somebody is in--
terested in them. The result is that
the capacity within the country for-
producing these things is not being
fully utilised. I know one particular
case in this connection. Take for ins-
tance the signal glass. We purchase
signal glass and other glass to the-
extent of about ruppes ten lakhs, while
the Central glass and Ceramic Re-
search Institute in our ecountry has
produced signal glass in this coun-
try, which is as good as the foreign
signal glass, and which hag been
tested and found to be so. And yet
up to thig time, there has been no
attempt at making all this s!gnal
glass in this couniry. In thig wey,
the railways instead of providing
amenities for the passengers, and-
instead of bullding up a surplus, with
which we shall be able to expand the
rail'vays. are simply wasting away
their earnings.

Mr, Chairman: May I ask the hcn.
Member to conclude?

dShri Meghnad Saha: 1 have firsh-
ed.

Siri  Bhagwat Jha (Purnea cum
Sar‘al Parganas): Sitting in a rain-
shadowed area which very often fails.
to attract the attention of the Chalir,
I am glad that at least on¢: I have
Leen given the chance. After surviv-

. ing the bumper overg of Mr. Frank

Anthony, and Dr. Krishnaswami,

. counled with some nasty and mis-

chicvous Nambiar-like googlies of
of the Opposition, the Government, I
hone. will be able to carry their bat
safely. And if I assert that the
Budget which the hon. Rollway
Minister has presented. shows an all-
round improvement, my hon. friends
like Mr. Nambiar will laugh ond
mutter ‘Another rubbish’, because I
cannot add to the novel pronounce-
ment geries of the Opposition, which
invariably exposes ({tself in hyper-
boles and superlatives.

The Budget show$ a deficit of Rs.
14 crores this year. My hon. friends
opposite may say that it is just am
indication. of depression in the whale=
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country, But I am =sorry I cannot
:see eye to eye with my friends sit-
‘ting in the Opposition, because 1 fee!
that this drop in the passenger earn-
ings as well as traffic earnings is due
to the fact that the peak of passenger
and traffic earnings, boosted up ra-
ther unduly during the wartime, is
now over and the country iz getting
more and more into a stabilised
-equilibrium in regard to passcnger
traffic” earnings. The time now being
the normal period, thig drop is noth-
ing unusual. But there is one thing
‘to which I would like to draw the
.attention of the hon. Minister, and
that is that the Railway Mrmistry
must give more emphasis to goouds
traffic and it is heartening to note that
the earnings from goods traffic are
now about 40 per cent. ag comparcd
with 33 per cent. of the total revenue
in pre-war depression years. If this
drop is there, I can say that the Rail-
way Ministry can very well lake
other measures which could improve
their earnings. Comrnercial institu-
tions in the past have complained of
lack of transport faci'ities for certain
classes of traffic iacludinz export
trafic,c,  These comlaints shou'd be
carefully examined, .or thig truffic can
give increased earr.ngs to the rail-
‘ways.

Another thing which requires great
consideration is this. It cannot be
said offhand her: that a reduction in
the fares will :ncrease the railway
earnings in passenger traffic. But it
can very well be examined at any
rate. and this downward trend in the
railway earnings may very well require
the hon. Minister to take a bold de-
cision in this matter. If a bold
step is taken to reduce the fares, it may
‘not only be welcomed by the truvel-
ling public. but it may also well be
sound from the financial point of
view. It ig gladdening to note that
that the centenary year happily an-
-nounces the ‘Travel as vou like’ conces-
sions and other concessions to a small
sectior. of the public as students and
‘teachers and workers onn duty at the
community project centres. Of course.
‘this cannot go far, but at least they
~can provide the grounds for further ex-
periments in this direction.

Making a reference in hig Budget
speech {0 the existing nosi‘ion of the
rolling stock, the hon. Minister stated:

“It is a matter for gratification
that our indigenous production is
able to meet the normal annual
requirements of the Raiflways in
‘regard to rails, waguns and
«woaches.”
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And the Deputy Minister anncunc-.
ed in the other House, a day or two
ago, that

“The Railway proposes to
acquire 245 locos, 179 Dboilers,
1384 carriages, 10,663 wagons, 19
cranes, and 7 ferries during the
year, and out of this 150 locos,
63 boilers, 1121 carriages, 6,834
wagons would be produced in the
country and the rest would be
imported from outside.”

We are glad that these things will
be produced in the country. I would
also hope that 30 per cent. of the parts
that are being imported even ip the
case of the Chittaranjan factory
would, in course of time, be capable
of being manufactured within the
country, and the day when no parts
would be imported from outside will
be a red-letter day for this country,
and we car have the best m2ang of
transport. when we attain self-suffi-
ciency in this respect.

In the development works, the hon.
Minister stated. that work is geing on
in connection with 12 dismantled lines.
But we do not know what hus hap-
pened to the Bhagalpur-Mandar line.
The hon. Minister stated some time
back that it will be taken up this year.
But we do not know what is being
done about this line, It was also an-
nounced that seven surveys for new
lineg are being undertaken in 1953-54.
But I would draw the attention of the
hon, Railway Minister <o one point
which I made last year also during
the Budget discussion. put whicn pro-
bably could not ind much fuavour with
the Minister. I come from the Sanial
Parganas. an area which is mnstly
backward. It has a population of
about 23 lakhs out of which nearly
50 per cent. is composed of abcrigi-
nals. who are still far far away from
the light of clvilisation. Thig is a fact
which has not got the proper attention
of the Railway Minister. There are
no proper and adequate transport
conveniences and conveyances for
them. The approach to them is very
very difficult. There are uno roads
and nothing of the sort. Government
very often profess that they are spend-
ing thig much or that much on the
develooment of transport fucilities
for these people, but these people are
still living in darkness and do not
know what is happening outside their
area. I hope the hon, Minister will
take this into his consideration and
do something in the matter. Once a
survey was made, but in a confidential
report, it was stated that opening of
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transport facilities would expose the
entire area to the general peocple from
the rest of the country. Again in
1943 or so, another survey -7as made
so ag to consider the possibility of
linking Dumka, the headquarters of
the district, with Ramperhat, ond with
another station in the loop line of the
Eastern Railway, but nothing Wwas
heard beyond that. 1 request the hon.
Minister to consider the proposal to
link Dumka, the headquarierg of the
district, with Josidih at the southern
pole, and Pripainti in the northern

pole.

The Railway Minister has very
feelingly spoken about the lot of the
third class passengers, and hag stated
that he is thinking of more facilities
Leing given to the third class pas-
sengers. and that the necessary drive
is being taken in this behalf. But it
is to be seen what facilities he {s able
to afford to the common man whn
gtill suffers for want of adequate
toilet arrangements, advance booking.
compulsory cleaning of lower classes
ete. It is a strange anomaly that
though even the minimum of
facilities were not available to these
people, yet. the grants were allowed
to be lapsed. The fat-salaried happy-
go-lucky officials had orobably little
time to see how the money could be
spent. Now that a drive is being
launched, I hope the hon, Minister
will see that these officers who are
drawing such fat salaries, end Just
sleep in their offices, take some care
and providé more amenities for these
third class passengers. I hooe that
the lapses of grants of the pa:t will
not be repeated, in the future. Last
year. while pleading for the minimum
of facilities for the small wayside
stations, I drew the attention of the
hon. Railway Minister. and the other
officers who are sitting In the gal-
leries. towards the needs of the small
stationg of Pripainti and Mirjachoni.
The officers showed me some «t the
small grievances and said ‘these are
just small things. Just drop me 8
card. Mr. Jha, and it will be done’.
Probably they sald so because they
fcund in me a strong supporter of the
regrouping of railways. For these two
small stations. I vleaded for waiting
halls, benches. drinking water facill-
ties. improved platform and sanitary
arrangements. and aquarters for the
staff, I was told that an inquiry was
immediatelv held. That was true, of
course But after three months of
slumber, the Department was
enough to send a list of those things
which are existing In those stations,
but there was no mention regarding

my grievances. These officers £ay:
4e?o.. hewa mnt thie and that in vour
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station.” As if I was just a man of
Delhi not knowing the gtations in my
part of the country. Similarly, I had
put forward a request for s!_.opping the
13 Up and 14 Down at Pripainti.

What I want to assert is this-—that
if such small complaints from a Mem-
ber of this House go unheard, what to
talk of those thousands of complaints
which the people make. These clap-
pings are uncalled for.

The Railway Minister has very
feelingly spoken about overcrowding.
think by removing overcrowding the
Railway Minister is doing his own job.
1 wish to remind him of a Bill oa black-
marketing which had been passed by
this House. I think the definition of
‘black marketing’ is that the black-
marketeer exacts from the consumer
for things which are not existing there,
that is, he is charging more than what
is necessary. I think the Railway
Ministry or the railway officials are
causing overcrowding by issuing more
tickets than the accommodation avail-
able and they are charging more raoney
for seats which are not exisring in the
rallway compartments. So I think the
Railway Ministry can be Jirec:ly charg-
ed with black-marketing, an-d the
Railway Minister by just removing
overcrowding s doing nothing more
than his own job. It is no convenience
for ourselves.

Shri Vittal Rao (Khammam):
Cheers from the Opvoocition!

Shri Bhagwat Jha: Then, what about
the habitual offenders vhom we see
in the railway compartments? When
the railway officials get hold of a per-
son travelling without a ticket, they
just take some money" from hirm and
put it in their pockets. We are gled
that the hon. Minister has announced
that a Commission will oe set up to
inquire into these things. But 1 will
again assert what I have ulready said
in this House that in that case. the Rail-
way Minister will have to strike at
the top first and then at the bottom.

Let me now come to the Public Ac-
counts Committee’s Report, The Public
Accounts Committee have snoken about
the ‘very grand' way of handling things
with regard to the Swiss firm—-the
way the Financial Commissioner and
the member of the Railwav Board
have handled the matter. It has come
to this that one bogle which cost abut
1.15.000 before has now Rone up to
2.30.000. I want to ask the Railway
Minister, why was the agreement
entered into before the site for the
factory was located? Why was the
Government sublected to commitment
to purchase coaches for a number of
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Years? Why was an undertaking given
in the nature of a flnancial liability,
of an undefined nature without time-
limit on a cost-plus profit basis? For
the technical assistance given by this
firm, I am told—it is written in the
Public Accounts Committee’s Report—
we have paid 8,80,000 Swiss francs.
And the only assistance that we have
got up till now is the designs of the
coaches have been fixed and three or
four draughtsmen have been trained
in their factory. Moreover two lakhs
of rupees were spent for the stay of
the experts for thirteen months in
India. I would ask the Rail'vay Minis-
ter that he should. before inquiring
Into other things, first look into his
own Department and see h.w this
matter has been handled in such abad
way. I am also told that in the course
of the agreement, the Financial Com-
missioner and the member of the Rail-
way Board have flown so many times
to Switzerland to see the things done
there. and quick in their heels follow-
ed the demand for increased rate in
thg .agreement! [ hope our Railway
Minister will look into these things
which are being done so mischievous-
1y and lightly.

The Railway Minister has spoken of
everything about third class pas-
sengers, but he has not menticned a

single word about the two pet bcys of-

the Ministry—I mean Ballabhdas and
Keelner. These two spoilt children of
the Railway Ministry are giving such
nice food that it manifestg itsel? in
the form of either diarrhoea or dysen-
tery to Prof, Ranga in a Grand Trunk
Express or vomitting to many of us
in the North Eastern or Eastern Rail-
way. I suggest to the Railway Minis-
ter that such contracts on a large
scale must go and contracts should
be given to smaller persons who can
manage it efficiently. Ballabhdas and
Keelner are giving slow poizon to the
travellers and it produces either dy+~en-
tery or vomitting. This system must
go and instead of this, smsN percon«
who must not have to depend on ‘bar’
ag Keelners are depending. but who
can manage things efficiently in their
own way, should be given contracts.
I ado hope that small contractors will
be given a chance.

One word more, Sir. Madam—I am
sorry. The Chair has been s kind to
me that I forgot whether it was oe-
cupied by ‘Madam’ or ‘Sir".

One word moere about Andamans.
1 had been to the Andamans—a very
beautiful island. She serves almost as
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a sentinel in the eastern waters at a
strategic place. Andamans is not. re-
ceiving the attention of the Govern-
ment of India. There is no conveyance,
no communications—nothing of the sort.
Those 33,000 people living in the
Andamans very feelingly told us: ‘Ask
the Minister who is in charge of Traps-
port and roads to look to us al;o’. All
those islands—about 204 in chain—
have got no communications. ' They
have to depend opn those two or three:
shipg which visit once a forinight or
20 days. When the ships arrive every-
thing is active on the islands and when
they leave everything becomes dull. T
aope this will be taken into considera-
on.

With these ‘ifs’ and ‘buts’ and once
more reminding the House of the
achievements in the varioug fields
which I have stated earlier, I Jo con-
gratulate the Railway Minister {oq the
Budget he has presented to ‘his flcuse.
Though I closed my remarks with criti-
cism. my friends whq are laughing
must also look at the achievements of
the Railway Minister.

Shri A. M, Thomas (Ernaknlom):
The hon. the Railway Ministar de-
serves to be congratulated for the
realistic picture given, in n» com-
placent mood, in presenting the
Budget, which shows the true nature
of the largest national undertaking..
He has also to his credit a vigorous
pursuit of a programme of rehabili-
tation and development. In snite of
financial difficulties. none can tecl satis-
fled, though one cannot be complacent,
about the achievements in the firct year
after the General Elections. Whey I
congratulate the hon. Minister, I can-
not but strike a personal note abnut
something to which referenze had been
made by the late Shri Gonalaswami
Ayyangar himself in his budget speech
of February 1952.

I must express my gratitude for the
indebtedness in which the Railway
Ministry has placed my State—Travan-
core-Cochin State—by getting on with
the Ernakulam-Quilon link, The
doubtg that people in° the extreme
south entertained with regard to its
fulfilment have been set at res: by the
inauguration of works in counection
with the line by no less a verson than
the Prime Minister himself, in the

resence, if I may say so, of the entire

ailway hierarchy. I would in this
connection impress on the adminis-
tration the necessity to make it a
fait accompli In the shortest time pos-
sible. In spite of the inauguration
under such distinguished ' auspices,
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judging from the meagre allotment
made—there is only a provision of 75
lakhs for the next flnancial year—
one may entertain misgivings whe-
ther it will be flnished within the

+plan period. We have got only three

years ahead of us. On page 18 of
the Explanatory Memorandum, while
dealing with the works in progress
and the new works, the following
®marks occur:

“The other project is the metre-
gauge Quilon-Ernakulam link on
the Southern Railway costing
about 5.49 crores. Thisg link is in-
tended not only to fulfil the lopg-
felt need for railway ‘acilities in
Travancore-Cochin State but also
to connect the growing port of
Cochin to the important metre-
gauge system of the South.”

There is some disappointment in
the fact that this is only a 1aetre-
gauge system., However, for the time
being we are satisfied on the ground
that it is better in the interests of the
development of our port and that we
will have some feeder lines later on
to the plantation areas of the State.
Emphasis has been made in the other
House by some Members from the
South, of the desirability of extending
railway facilities to Cape Comorin, the
southernmost extremity of our coun-
try. 1 would reiterate in .11 serious-
ness this demand. It is a matter to be
noted that the railway works program-
me for the coming year provides for
no major scheme in the South except
the one that I have referred to. I am
not unaware of the sewveral small
works and also the survey to be done
for the Hasan-Mangalore line, From
the White Paper on Railways, which
has heen’ published last year, I wish
{o bring cortain fgures to the notice
of this Housec, which speak for them-
selves. By the Southern Railway, with
a route mileage of 5999 miles, an area
of 1.68,009 sq. miles is served; in the
Central Railway, with a route mile-
age of 5.428 miles, an area of 2,10.000
80. miles is served: in the' Western
Railway. with a route mileage of 5660
miles, an area of 1.50.000 s~ miles is
served. When the Southern Railway s
taken in the context of these flgures,
it may not disclese much difference.
But, I would like the Railway Minis-
try to compare these fizrures with the
area of my State. viz., Travancore-Co-
chin. Now, with the area of 1,68,009 sq.
miles, for one route mile it works out
an average of 27 sq. miles. The area of
my State is 9144 sq. miles. That means
that one mile of railway serves aboul
ap area of 90 sq. miles, These figures
reveal the inadequacy of rail facilities
in my State. And, in this connection, 1

488 PSD
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may refer the Railway Ministry also
to another fact that out of the fotal
population in the Southern Railway
about 1/86th of the population exists in
Travancore-Cochin. And udopting
that standard, there will be the neces-
sity of having about 700 miles of rail-
way to serve the needs of my State. I
cite these figures {o bring to the notice
of the Railway Ministry the inade-
quacy of rail facilities in my State so
that the next demands that I am go-
ing to place before the Ministry may
not be words in the wilderness.

Before I proceed to some general
remarks on the budget, I may suggest
some other possible lines. I have al-
ready referred to the desirability of
extending the rail link to «ape Como-
rin and 1 have also indicated the scope
of having feeder lines to the railway
lines already existing in the State. I
would refer the Railway Ministry to
the desirability of linking Trichur
with Kollengode. Of course, itis line
was surveyed; it is only a distance of
20 miles. It was surveyed some years
ago and it has been dropped. Now, in
view of the tremendous possibilities of
the Cochin port and the development
that the Transport Ministry has in
view of the Cochin port, it is quite de-
sirable to have a short-cut. from areas
like Pollachi, Dindigul and Madura to
Cochin port. Another very impcrtant
line is the Tellicherry-Mysore route, It
to the notice of this
House during the last Budget discus-
sion by my hon. friend from Malabar,
Mr. Damodaran. That line was sur-
veyed some 25 years back. When I
mention this line, I am not for a mo-
ment against the Hasan-Mangalore
line. It is far more desirab'e and eco-
nomic to have this line surveyed and
taken out rather than the other line,
It will give port facilitics to Mysore
State; it will give . rail zcnnection to
Coorg for the first time andd it will also
facilitate the development of the Ma-
lanad area to which lakhs of people
from my State have migrated. It is
also a great plantation area and the
oft-repealed slogan that Malabar has
been given a step-motherly treatment,
can also be met. Leading Madras dai-
lies, like the Madras Mail and the
Hindu have pointed out the desirabili-
ty of this line, namely, the Tellicherry-
Mpysore line; and leading Malabar dal-
lies like the Mathrubhumi and Sakthi
have also written leading articles
about it. Quite recently. a 1aeeting

resided over by the Collector of Ma-
abar has passed a resolution pointing
out the necessity of this line, «s late
as 31st January. 1933. My hon. friend,
Mr. Damodara Menon nointed out to
the House the desirabilily and neces-
sity of revising the Financial Conven-
tion of 1949, With all respect. I beg to
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differ from my hon friend. One cardi-

nal feature of this Convention, as will

::éa seen from the White Paper publish-
, is:

“The constitution of the Deve-
lopment Fund for the purpose of
financing expenditure on passen-
ger amenities, labour welfare
and projects which are necesszary
but which are unremunerative at
the time of construction.”

L
It was stated on the floor uf this
House that there appears to be some
sort of complacency in matters of de-
velopment of unremunerative lines.
From the White Paper, it will bhe
found:

“The most important recomn-
mendation regarding the institu-
tion of a Development Fund is cue
to the recognition that future rail-

~way development would no longer
be conditioned by commercial
considerations alone and that a
system of nationalised rallways
must perforce fulfll a positive and
complementary role in the gene-
ral economic development of the
country.”

And further on, it states:

“The Budget plans since the in-
troduction of the revised Conven=
tion reveal that projects have bheen
undertaken which  otherwise it

would have been impossible to
do.?

I would therefore urge uvpon the
Railway Ministry that the vrinciples
laid down and adopted by this House
in 1949 should be strictly adliered to.

Now, I will come to certain figures
of the Budget. The actuals of 1951-52
disclose a surplus of 28.34 crores of
rupees while the revised estimates of
1952-53 disclose only a surplus ¢f Rs,
9-48 crores. On this basis, the 1953-54
Budget has been prepared. As has
been correctly pointed out by Dr.
Krishnaswami, it reveals an alarming
state of things. I am glad the Railway
Ministry has realised the scriousness
of the situatlon and it is heartening o
note that the Railway Minister in ans-
wering to the Budget discussion in the
other House has promised that a top-
level Comumittee would be constituled
to enquire into the reasons for the de-

e in these earnings.

I would. however, =zuggest without
anticipating the conclusions of this
Committee that the passenger earn-
ifngs would have recorded a decline
because of the heavy increase in fares
which was effected in 13951. Having re-

ard to the decline in the prices and
ghe genera) standards of life I would
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urge that a revision in fares is abso-
lutely necessary, and we must take:
the fares back to the pre-l1v31 reriod.
The set-back to the prosperity of the
railway earnings, accompanied by the
integration and regrouping of the
Indian railways. also deserves 1o be
examined. As has been revealed in the
speech the hon. Minister made in the
other House, he is waiting for the pre-
sentation of the next year’s Budget to
supply all the details and the facts, but
we should not be made to wait tilk
then and must be given an idea now.

One noteworthy feature of the Bud-
get is the progress we are making to-
wards self-sufficiency in engines and
rolling stock. Our indigenous produc-~
tion is a glorious record. The Railway
Minister will do well to give figures
of the cost of production. and allay
the fears of the public that too high a
cost is being paid in trying to reduce
imports to the minimum possible.

It is a matter of legitimate pride
that conditions of third-class travel
have deflnitely improved. The Minis-
try deserves our warm appreclation
for the Improvements made, and we
hope for further progress. From the
common man's point of view. it is a
most pleasing feature of the railway
administration, It should ve the en-
deavour of the Ministry to provide
sleeping accominodation to all classes
of passengers and guarantee a seat on
payment of extra charges.

I would be failing in my duty if I
do not bring to the notice of the rafl-
way wadministration the thoroughly
insanitary conditions fn the carriages
as well as at the various stations and
station premises. It has been
stated in the hon. Minister's speech
that arrangements have been made to
have meals served to third-class pas-
sengers in their compartments, Have
we not experienced the pungent sinell
in the stations and station premises?
It is all the more intolerable in sta-
tions where there are coverings for
passenger platforms. It may be re-
membered that passengers usually an-
swer their calls of nature when the
trains stop at the stations.

The existence on an extensive scale
of corruption and pilferage on rail-
ways cannot be exaggerated. It is a
matter of common experience that
when you ask for a reservation, the
usual reply is, “No seat”, but after
paying the mamu! a seat is somehow
managed.
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Shri Punnoose (Alleppey): Is the
hon.? Member speaking from experi-
ence

Shri A. M. Thomas: The late Shri
Gopalaswami Ayyangar made an a
praisal of the situation in his specech,
which he made in 1952, He said:

“I believe, the standard of cha-
racter amongst railway officers is
high—I would say, compared with
the standard which perhaps might
exist elsewhere. I can say after
more than three and a half years’
experience of these wen that
their standard is really high.
The capacity of the mien and offi-
cers is such that it will not com-
pare untavourably with any simi-
lar body of men elsewhere in the
world.”

I feel, with all respect to the late
lamented soul. that he did not make
a correct appraisal of the situation.

In the end. I would only say a word
more about one remark made by an
hon. Member.

Mr. Chairman: The hen. Member
has already exceeded his time by one
minute.

The Deputy Minister of Railways
and Transport (Shri Alagesan): I am
conscious of the fact that by inter-
vening at this stage T am toking
away the time from a few hon. Mem-
bers who could have otherwise utilis-
ed it. From the moment the debate cn
‘the Railway Budget Legan., we have
been recelving alternately kicks end
pats, and these kicks and pats are, I
suppose, to be expected in the func-
tioning of a democracy. I may at once
say that I appreciate the kicks cven
better than the pats.

An Hon. Member:
you feel more?

Which oie do

Sarl Alagesan: Fortunalely or un-
fortunately. the debate opened wath
thunder and lighining, fire aad brim-
stone. Shri Frank Anthony—some-
body called him “Mark Antony” and
he was not far wrong, because our
triend Shri Frank Anthony-—of course.
he speaks frankly—has the same gift
of the gab that that famous character
in the English play had.

An Hon. Member: Call him Frank

Anthony.
" Shri Alagesan: Shri Anthony saw
darkness all around. He could not see
a single ray of light to relieve the
gloom. It was an evil prophet who
spoke, and he opened the debate.

Shri Anthony's views on railways
are entitled to very great respect,
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Even the late Shri Gopalaswami Ay-
yangar said so. and he respected Shri
Anthony’s views very much. Now,
this hon. Member challenged the
House very proudly whether anybody
else knew as much about the railways
as he did.

Shri Frank Anthony: I did not say
0.

Shri Alagesan: I do not know about
other hon. Members, but as far us I
am concerned. I have no hesitation in
confessing that I know much less
about the railways than what the hon.
Member does. He has becn very inti-
mately connected with a part of the
railways, and he knows the jnoblems
of that part well. and we should tske
his advice In regard to it. Sir—I am
sorry—Madam, I hope you will excuse
me if I confuse “Sir” for “Madam"—

"those who listened to Shri Anthony's

speech yesterday, or had read it in
the proceedings, would have thought,
it their reading was supcrficial, that
he was quarrelling with the vailways.
On the other hand, I have a suspicion
that his quarrel is not with e rail-
ways, but with the new scheme of
things, of which the rallways of
course are a part, What is 1equired s
a sort of mental adjustment on his
part. He has to make the adjustment
to the new order of things, He ho« heen
as we all know very intimately con-
nected with the old order of things
and the transition in his case is bound
to be long and difficult. I sympathise
with him, because I krow that
such a transition involves a mental di-
vorce of the old order of things and a
marriage of the new order of things.

Now, let me leave o2side the emao-
tional side of the case and come ta the
factual side of it. He was talking about
class I officers and he talked {n dispa-
raging terms about them. I should like
to know who these class I officers are.
Are they heaven-born or fereign
drawn? No. Everyone knows them in-
dividually, They are the sons and
sons-in-law, cousins and hrothers-in-
law of hon. Members here and others
outside,

Shri Frank Anthomy: On a point of
explanation. I think it {s very unfair
for the hon. Minister to indulge In
sweeping generalisations and put
into my mouth what I did not say. I
never spoke disparagingly about the
whole set of class I officers, I only
pointed to certain officers.

Shri : Wil the hon, Mem»
ber please wait? I was here when he
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made the speech. I did not interrupt
him, nor did any other hon. Member.

Shri Frank Anthony: But I do not
wish to be misrepresented,

Shri Alagesan: I hope he will allow
me to proceed.

Individually. we know and recog-
nise all these officers, but collectively
we do not recognise them and identify
them with a vague group of snobbish,
‘domineering and unsympathetic men.
Privately we are proud of them, but
publicly we curse them, because we
do not recognise their real nature and
identity. When you refer 1o class I
officers as a class, people get rather
-prejudiced against them, but who are
these class I officers? I should like to
tell you who they are. They represent
that section of the youth of (he coun-
try which is capable of leadership and
initiative.

Shri K. K. Basu (Diamond Har-
bour): According to whose judg-
ment?

Shri Alagesan: It is their hard work
and qualities of leadership that we
are irying to harness for the service
of the railways. The House will realise
that they are not a sinful lot it to be
cursed. but they are our own young men
who should be encouraged to do bet-
ter and more work so that the coun-
try as a whole may benefit.

An Hon. Member: What about old
men?

Shri Alagesan: I should like to give
some figures with regard to the mat-
ter that Shri Anthony rais:d. He said
that the administeation is {opheavy—
there have teen more class I officers—
and the tonheaviness should be reduc-
ed. I shall try to place betore the
House some figures and from them
the real position can be understood.
Let us take the years 1638-39 and
1951-52. The total number of gazetted
staff—class T and rlass TT—was 1784
in 1938-39 and it was 2268 in 195t-
$2. Again, the total numbee of stafl
all-included was 6.41.099 in 1938-390. In
1951-52 the total number of staff was
9.25319. The number »nf non-gazett-
ed stafl per gazetted officer in 1038-39
was 358; In 1951-52 it was 407, Tak-
ing the mileage it is more or less the
same—it was 33,731 in 1938-30 =and
was 33343 in 1951-52. The number
of officers per thousand route miles
was 53 in 1938-39: In 1931-52 it was
47, that is an increase of 22 per cent.
The total number of staf per thou-
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sand route miles has increased from
19,000 to 27,000, that is, an increase of
42 per cent. While the total number
of staff increased by 42 per cent., the
gaz:tted staff increased only by 22 per
cent,

Mr. Anthony went on to speak ahout
various things. One complaint which
he made was with veference to the'
wagon position on the Northern Rail-
way. He said that empties are moved
away from Delhi and Ferozepore divi-
sions to the Eastern Railways for
loading coal and there is a qreat short-
age of wagons. He mentioned a huge
number—I do not remember the num-
ber now. But, these wagons have 1o be
moved for loading of coal because
there is not much inward traffic to-
wards the coal centres, During the last
three months—November 1952 to Janu-
ary 18353—the daily average number
of empties moving from these two
divisions was 500 as against 495 dur-
ing the corresponding period of the
previous year. that is hefore regroup-
inﬁ. There has thus been hardly any
difference in ‘this respect. During these
two corresponding perlods, loading on
these two divisions has also remained
at the same level. that is 1008 from
November 1952 to January 1953 as
against 1006 during November 1951 to
January 1952. I do not know. what
complaint he has to make against this
position and the figures that he quot-
ed are more imaginary than real.

He sooke about smalls traffic. He
said smalls traffic is being diverted and
that it takes an unconscionably long
time for it to move from Dc¢thi to
Amritsar. He said that.it takes {wen-
ty days. I think that was the time that
he mentioned. But the average transit
time is only 7.2 days. In some caces
this may be exceeded. Bu! wnbody can
avold these things and if he goes on to
say that it takes such a long thne as
twenty days. I can only point out to
him that he is not correct on his facts.

Then he reserved 1l his weath for

the npoor Southern Railway people
and he nounced upon them. I = have
been here and I have heard NMr An-

thonv’s speech over a number of
Railwav Budgets and I cannot say
that he 1is famous for restraint in

language. So, as I said., he let locse
all his vituperative power against the
Southern Railway and accused them
of so many things. In fact when I had
been to Madras sometime back I was
shown a big flle. a mountainaus file,
all containing Mr Anthony’s letters
and communications cddressed to
that railway. They were staggering
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under the weight of that file—all com-
ing from Mr Anthony. =~ Before me
they opcned two personal lctters writ-
ten by name to the fiereral Manager.
And they are being flooded like this.
It is good that the hen, Member takes
such a lot of interest in the w.vking’
of the railways, but most of his com-
munications  were dealing with indivi-
dual cases and ‘as such it was rather
difficult for them to cope with the
voiume of correspondence that he was
cutrying on and to overtake them, It
is rather casier to cvertake the ar-
rears in rolling stock than to overtake
the arrears of the «orrespondence of
my houn. friend Mr. Frank Anthony. 1
confess that it is rather very difficult
for the Southern Railway to do jus-
tice in this case, because he has been
almost flooding them with these let-
ters. If every other hon. Member
in this House starts like that I think
the Railway Department has to be

closed.

Then, he referred to certain thirgs
on the Southern Railway. He men-
tioned the question of pre-audit and
the difficulties caused by pre-audit,
This is not a new thing: it has been
obtaining on other railways as well
and it was introduced on the Southern
Railway too. Initially there were some
difficulties, but now everything * has
settled down and there is no complaint,.
If my hon. friend has got ary com-
plaint, general complaint uf course,
not individual complaints, hecauge it
is very difficult to go into individual
complaintd. it can be looked int> and
rectified. But there is no point in cri-
ticising the system of pre-audit which
has ubtained almost on all the rail-
ways excepting the Southern Rail-
z;y where it was recentlv- introduc-

Mr. An‘hony mentioned about trans-
fers. These things have Leen very
largely gone into before and 1
do not want to take the time of the
House by dealing with all those indi-
vidual complaints. I can tell the
hon. Member that everycne of the
complaints that he has made will be
looked into and it will be inade known
to him what action has been taken on
hislcomplaints. wherever they were
real.

. Again he accused that the Budget
speech lacks human touch. Of
course, his kindness to the railway

staff and employees ocveryone kiows.

fTis heart overfiows with the milk of
human kindness towards class four
employees and all the other people.
Perhaps the Minister iz not able In
match his kindness against his. We
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have no difficulty In admitting that
Mr Anthony’s kindness for the siaff
is more than anybody else’'s. He de-
scribed things in such terms that
tears could have flowed from people’s
eyes about the condition of stafl quar-
ters, He said that we are spending
more on officers’ bungalows than an
staff quarters

| PanpiT THAKAR DAS BHARGAVA in the
Chair]

But a reference to the Budget pa-
pers will show that only 20.3 lakhs
is proposed to be spent ior officers”
bungalows out of a tutal of 380 lakhs
provided for staff quarters.

Shri K. K. Basu: What is the pro-
portion of officers?

Shri Frank Anthony: On a point
I have been deli~
berately misrepresented. I never
said that more was being spent. I
wanted to know how much was belng
spent on officers’ quarters.

Shrl Alagesan: This is what is being
spent. My hon, friend Mr Nambiar
also In his speech—I shall come to
him later-~raised this point, }e said
that only 15 per cent. of the essential
staff are being housed. As regards
the housing of essential staff out of
1.25 lakhs class three servants, 70,000
ure already housed. Out of three
lakhs class four stafl nearly 1.8 lakhs
are already housed. So it is not 15
per cent. as he put it, but nearly 60
per cent,

ILet me leave Mr Anthony—I have
heen with him for !ffteen minutes
now-—and pass on to my other friend
Mr. Nambiar. I do not find him im
his seat. But he is a very interest-
ing gentleman. He was talking of
intrusion of politics into trade unions.
I should like to repudiate that charge
here and now. On the other hand. T
wish to tell this House that it is the
workers that are dissatisfled with his
politice. In his own place, workers
are organising themselves into a diffe-
rent union because they ere fed up
with the shameless way in which party
interests are sought to be advanced
unpder the cloak of trade uniorism.

Shri V. P. Nayar (Chirayinkil): An®
also because you provoke them!

5 p.M.

Shri Alagesan: And there are sigus
to show that the people atl large are
fed un with the politics of the party

nf mv bon, friend. The mas¥ that
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[Shri Alagesan]

many people assumed at the tine of
the General Elections hes worn out,
and people see things in their true co-
lour. (An Hon. Member: Yes, Mr.
Santhanam has been n.ade Lieuten-
ant-Governor,) Strangely erough, the
dents are larger in places v here my
friends thought they were more strong-
ly entrenched; because the reaction
came quicker in those placas. Orly a
few months ago some on the cther
slde were asking this side ‘w0 read
he signs of the times”. I mast humb-
y reciprocate and ask thaem to change
their ways ere long, lest they should
be submerged in the vwrath of the
people,

Purely from a narrow sclfish point
»f view, Government may like more
than one union.. A Government
which has not got the interest of th-:
workers at heart will welcome a raul-
tiplicity of unions.

Shri Pannoose:

That is what you
are doino,

Shri Alagesan: We are not. It is
becauce this Government is more in-
terested in the welfare of labour that
the hon., Minister has appealed for
political truce among the unions and
suggested a coming together, if not in
the sense of merger, at least in the
sense of working unitedly. This ap-
peal has already hed its effect, as we
saw yesterday. My friend Shri
Khandubhai Desai told the House
vesterday that the two great Federa-
tions are thinking on those lines. It
is a hopeful sign and if it succeeds a
new era in the history of railway lab-
our would have begun. Of course,
this means less and less cpportunity
for misleading labour into wrong
paths and prostituting labour unions

for party purposes. But we cannot
help it.

Now, I shall tell the House what
my friend Mr. Nambiar's union itself
has said and what its views are on
the subject.

Shri Punnoose: Do you mean {o
say that it is not the strongest union
on the Southern Railway?

Shri Alagesan: Have some patience.

Mr. Chairman:

He is not giving
way.

Shri Alagesan: I am coming to my
friend. This is what the union of
my friend Mr, Nambiar has said:

“For genuine trade union unity
on the Southern Railway system,
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the coalition of the Southern Ralil-
way Labour Union and M S.M.
Railway Employces Union ig vital
as they constitute two important
trade unions with a glorious record
of history and tradition each in
its own way.”

Th s is what they have suld. They
have no objection to the voalition of
the Southern Railway Labour Union’
with the M.S.M. Railway Enployees
Jnion,  The Minister has not said
anything diflerent from this., Nor has
ke i e.ted the Un'ons to merge,
nas onty thrown a friendly sugges-
1ion in the interests of labour.

Again they say:

“This meeting does not consi-
der it too late and wishes to rei-
*terate its unequivocal desire for
unity with all genuine trade
unions on the Southern Railway,
“particularly the M.S.M. Railway
Employees and the Mysore State
Railway Employees Association.”

Thig is the same thing which was
said by the hon. Minister. And my
friend Mr. Nambiar wus very angry
with him and imputed motives of po-
litical partisanship, to the hon. Minis-
ter.- This is not the case.

He also raised several other points
during the course of his speech, and
I should like to reply to one or two
points which he raisedc. He said
that the work-load has Increased.
This point has been dealt with by the
hon. Minister in the other House, and
I just want to repeat it here. In
1938-39 the total train miles operat-
ed on class I railways in undivided
India was 171 million. The total
number of railway staff was only 6'¢
lakhs. In 1951-52 the train miles
operated in India are 167 million. And
the total staff for doing this is 9-25
lakhs. The Adjudicator's Award
and other factors have actually re-
duced the work-load per head to
about 70 per cent.

As against this I should like to
draw the attention of the House to
‘the increased emoluments that labour
is receiving. I shall give the figures
under the various heads, The Cen-
tral Pay Commission scales cost Rs.
3839 crores. As a result of the im-
plementation of the Joint Advisory
Committee's recommendations the
bill comes to rupceg two crores. Under
the head liberalisation of leave rules
the excess amount has been rupees
four crores. Under provident {und Rs.
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1§ crores. Under graln shops Rs. 10°€
crores. And wunder the head Iim-
plementation of the . Adjudicator’s
Award it is rupees eight crores. All
told, it is Rs. 64 crores rmore than what
they were previously getting.

Mr. Nambiar also referred to one or
two other points. He spoke about the
case of the station masters and said
‘that they are not put on the same
level as the guards and other people
who are under their control.  This
question was gone into in detail by the
Joint Advisory Committee, and they
were of the opinion that there is muo
anomaly invoived in this,

He raised one othcr point, and that
was with reference to the difference
that ig being made between Matricu-
Jates and non-Matriculates. The posi-
tion is as follows. The channel of
promotion is from A grade.firemen to
A grade shunters and thence to C
grade drivers, The channel of pro-
motion of B grade firemen is to
grade shunters and thence to C grade
drivers. The A grade firemen would
have reached very near ithe Rs..100/-
stage—--I am sorry that Mr. Nambiar {s
not here—while working as A grade
shunters and therefore fixing their
minimum at Rs. 100/- in the grade of
C grade drivers dces not give them any
special advantage. On the other
hand. B grade shunters would not
‘have reached that stage ordinarily be-
fore they are promoted as C grade
drivers. » ‘

Then I should like to deal with my
friend Shri Sreekantan Nair. I felt,
while he was speaking, that he was too
much conscious of his size, because I
thought he was referring to the size of
the hon. Minister himself and he felt
a little doubt if the voice of the hon.
Minister would bave its due weight, I
should like to tell the hon. Member
that be should not be so much obsess-
ed by his size, because it does not de-
pend so much on one's size, He ald
that nothing has been done for the
South. It is a strange statement,
coming from the hon, Member x'e]pre~
senting Travancore-Cochin. Only a
few months ago the work on the Erna-
kulam-Quilon railway was inaugurated
by the hon. the Prime Minister; and
the hon. the Railway Minister also in
his Budget speech told the House
about it.  As such I do not know how
he says that the South has been ne-
glected. If an hon. Member coming
from that area says that the South has
heen neglected, shutting his eyes to the
ncltluzﬁ facts, I do not know what to
call it, .
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Shri Punnoose: May I invite the at-
tention of the hon. Minister to what
Mr. Thomas himself from the Con-
gress Be.nches said?

Shri Alagesan: You need not take
the trouble, because I have been hear-
ing. Again, he felt that it was a
wrong thing for us to have decided to
construct the line on metre gauge in-
stead of on broad gange. That was a
complaint he made. The question
was gone into very great detail and all
the aspects were taken into considera-
tion. Even the Members of Parlia-
ment of both the Houses were consult-
ed. In that meeting it was not a
member of the Congress Party but of
a different party who was very strong-
ly of the opinion and gave cogent rea-
sons for his stand that it should be con*
structed to metre gauge. The port
authorities of Cochin felt that a metre
gauge would be more profitable than a
broad gauge and that was how the de-
cision was taken to construct it to me-
tre gauge and not to broad gauge.

There were points made regarding
passenger amenities. Of course, it is a
problem which has been with us for a
very long time and in the past four
Yyears we know—Mr, Frank Anthony,
myself and several others who have
been Members of the previous House
know—how, as, a result of representa-
tion and expression of views in this
House, this question was taken up in
a more earnest way and tackled. For-
merly, that is before 1949-50, very lit-
tle was being spent on passenger am-
enities and then the tempo of expendi-
ture on passenger amenities increased.
The amount spent in 1949-50 was Rs.
1'97 crores, in 1950-31 Rs. 2'73 crores,
in 1951-52, Rs. 2.45 crores and in 1952-
53. that is as per the revised estimates,
Rs. 2.99 crores. This comesg to a t-tal
of Rs, 10.14 crores that has been spent
on-passenger amenities, Nobody can
say that this is a meagre amount that
has been set apart for passenger am-
enities.

My friend Pandit Lingaraj Misra
from Orissa made various suggestions,
especially he spoke about the running
of schools by the rallways. He has been
representing the matter though it is a
State subject. The rallways are do-
ing everything possible to run these
schools and my friend wants that tech.
nical education should be imparted,
That can be examined and I can assure
him that we will look into the matter
and do the needfyl about it. He has
raised varlous other points a3 well and
1 can assure him that all the points
that'he raised will receive our :ympa-
thetic consideration because we do not
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[Shri Alagesan]

want to take away what Is there in
Orissa but we want to give smore to a
province like Orissa which ig rather
backward.

My friend, Mr., Damodaran was
complaining about lack of wagons to
transport coal and iron and steel to
the South. I can tell the hon. Mem-
ber that the position has improved, and
we are able to allot more wagong just
now for movement of public coal and
fron and steel. The position soon
after 15-7-52 was that we were able to
allot 26 wagons for public coal
and 24 wagons for iron and steel. At
the same time 30 wagons were given
for moving loco coal. Soon after
28-8-52, the same 30 wagons were used
for carrying loco coal, and for vublic
coal 26 wagons and for iron and steel
30 wagons. Now no wagons are al-
lotted for moving loco coal. For
public coal 36 wagons and for iron and
steel 40 wagons are being allotted. The
supply has increased and I hope this
will ease the situation.

I do not want to take more time of
the House, I am very grateful {o you
and to the House for having given me
this patient hearing.

Shri Frank Anthony: On a point of
information. The Deputy Minister
tried to reply quoting something. 1
would appreciate if he really answers
some of the questions I put. On the
first question, have they broken down
the figures with regard to the intake
from class I travel by abolition? Does
the railway. except to lose or gain?
Another thing is you would expect 15
to 20 years to liquidate the problem of
shortage of staff quarters. Let us have
a reply to these questions.

Mr. Chairman: The hon. Member
has raised certain questions. The re-
ply from the Government side is not
yet fully complete., This 1is not the
time to raise these questions again. It
is possible that the hon, Minister
when he addresses the House may
g_hoose to give the reply to these ques-

ions.

Shri Chattopadhyaya (Vijayavada):
Last time, during the debate on the
naﬂwaiy!" Budget, you remember, I
spoke verse which was translated
into almost all the languages of India.
Today I am going to speak in prose
and I hope that what I say is going to
be translated—into action, by our hon,
the Railway Minister. In spite of
the downward trend. I notice—we all
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notice—that the optimism of our hon,
Railway Ministér is on the upward
trend, Now, there is a great ciffe-
rence between a pessimist and «n op-
timist. A pessimist would say “the
bottle is half empty”. The optimist
would say ‘“the bottle is half full”:
but now, the fact is, that in spite of
the optimist’s saying that the bottle ds
half full, I think you would agree with
me, if I suggest that the botile is half
empty! The hon., Minister has refer-
red to bottlenecis which are literally
throttlenecks in respect of trafic move-
ment beyond Vijayavada towards
Madras. In this connection 1 would
like to ask the Minister if at all he in-
tends and if so, when he intends to
have two traffic yards constructed in
Vijayavada., two traflic yards towards
+the N.S.Railway to relieve the {crrible
congestion in the station yard which is
at present blocked and overcrowded al-
most like a mad man's brain. This,
think, is the main reason for the
trains not being able to work to sche-
dule; in connection with which I am
reminded ¢f a story. )

There was a man who came as a
guest to a certain person’s house. He
wanted to leave by the nine o'clock
train but the host said “you can catch
it at eleven o’clock.” The guest szid,
“What do you mean? I would much
rather prefer to go two hours earlier
than two hours late.” In any case, he
happened to go a few minutes before
the scheduled time. When he found
that the train was going to leave that
night at the scheduled time, he shout-
ed ‘“Congratuations. Station Master,
congratulations, Guard, your {rain is
moving to time.” The Station Master
said, “This is yesterday’s Train”.

There are a few points which I
would like to bring to your notice in
connection with the Vijayavada sta-
tion which is one of the most impor-
tant, if not the largest, junctions in the
South. I visited the parcel office
the other day and spent three hours
of my precious life there examining
things. I was smelling into the very
corngrs of all the dust and filth and
things, The parcel office, which at
present adjoins the Vijayavada plat-
form, gets thoroughly choked up with
parcels. When you see them you
imagine they are hills, and that you
have to add them to the map of India!

This makes it impossible for an in-
nocent passenier like myself, who am
also absent-minded, to walk on the
platform. 1 have not insured my life—
often I have felt that 1 should insure
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my life before I venture on that plat-
form. One stumbles over those parcels!
I suggest very strongly that the parcel
office be constructed outside the station
in order to relieve this congestion.

To relieve the over-crowding between
Eluru and Chirala, 1 suggest that a
diesel car service be started. For the
convenience of long journey passen-
gers, I suggest a separate compart-
ment be attached to trains rumnning
from Bezwada to Madras, Bezwada to
Bombay, and Bezwada to Delhi. Even
Parliament Members find it very diffi-
cult to get any berth. When we go
to the station master, he says, no
berth. It seems to be a new kind of
a “berth-control”.

The annual income of Vijayavada
station is two crores, which, I feel,
is enough to justify the upgrading of

the station, making it on par with,
say, Madras Central. This is very
important and I am told that it is

under consideration. In connec@ion
with this consideration and thinking,
I am reminded of another story. There
was an Irishman who had a parrot.
A British friend went to him and ask-

ed. “yo? have a parrot?” He said,
“yes”. "“Will you sell it?” The Irish-
man said, “Yes.” The Englishman

asked: “Can it talk?” “He can’t talk
—but he is a devil of a nne ‘for think-
ing’!” replied the Irishman. The
Britisher bought the parrot. The par-
rot went on thinking, thinking and
thinking. It is just the sort of think-
ing that is going on in our country.
The station master at Bezwada is given
a salary of 300 to 400 rupees, whereas
the Egmore station master, for the
same amount of work put in, is given
a salary of‘Rs. 560. I think the ano-
maly comes in just precisely because
Bezwada station hag not been up-
graded.

Then, I come to the staff, the men
who actually work the railways. Alas,
what man has made of man! At the
present time, the statign is under-
staffed. Even the weekly day off to
the traffic staff is denied to them. They
have not even their leave reserve.
This is really inhuman from my point
of view. Also, the men who perform
the essential tasks have not got any
kind of housing. They are expected
to live under the sky which is a very
leaky roof during the rainy season
and a very scorch one during the
summer. think this i{s all inhuman
and should urgently be attended to.

The hon. Railway Minister has refer-
red to the extension of raflways. In
this connection. I may mention that
for many of us in the South, it is very
inconvenient sometimes to go from
one station to another. I suggest that
an Ongole-Macherla-Hyderabad line,

24 FEBRUARY 1953

General Discussion

and an Onﬁole-Cudda pa-Madanapalle-
Bangalore line should be constructed.
This would result in the direct linking
up of these stations. If you want to
go from one of these places to an~
other. it becomes like the Bengali
phrase: Dhad-dhada Gobindapur. We
are not sure as to when we will reach
—and each time we do reach finally,
\é'ebfeel we have paid up a Karmic
ebt !

Nellore has no waiting room for
third-class passengers. These third
class passengers in Nellore should have
a waiting room. I can go on adding
to my list of “constructive” sugges-
tions. But, I am afraid the bell ig
going to ring to stop me. I would like
however to come ta a very important
point: about the road-bridge in Bez-
wada.. This bridge Is very important
for Bezwada. The hon. Minister has
given the assurance that survey is
being conducted for the construction
of a road-bridge over the Krishna in
Bezwada. But it is disheartening to
find that no mention ¢f nor any pro-
vision for this road-bridge has been
made in this most excellent and high-
ly praised by some Railway Budget.
This is absolutely un-understandable.
It is most vital for Bezwada in par-
ticular and Andhra in general, espe-
cially in view of the fact that we are
going to have an Andhra province
soon. This road-bridge is one of the
most important things for you to
consider because it connects Guntur
with Bezwadq. a question of 20 miles
distance. This is most essential and
I hope the Railway Minister will un-
derstand the desirability, the urgency,
the necessity for this bridgs, and will
see to it that it does not remain only
a planning and consideration, but wii
be carried into an accomplished fact
very soon.

Now, I come to something different.
I come to the most unfortunate thing
of all, so far as we people of intelli-
gence are concerned—I have not used
the word intellect because I do not
have any myself; but I have a little
intelligence: A certain literature has
been banned from our railway book
stalls, called tendentious literature, 1
should like very much to have a de-
finition of the word “tendentious”. and
know what the mental state of the
hon. Minister considers “tendentious"”
or otherwise. I wonder if he realises
that there are pulp novels, gangster
stories, crime storles, thrillers, sex
novels illustrated with pictures of
nude women and all sorts of obgeene
literature—are they not tendentious.
I would like to have a definition of
the word “tendentious”. Then, you
have also the yellow journalists—tor
“ingtanre, Louis Fischer, whom I called
Fishy Louis” some years ago.

858
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[Shri Chattopadhyaya]

& come now to something which con-
cerns us artists directly. We are
men who travel with our troupes; we
are musiciaus; we are actors.- We are
, beople who take the _culture of one
province fo another. I hope when
concessions are considered, thought
will be given to concessions to aritsts,
which were allowed betore and during
the war. If I am not mistaken, all
other concessions have been either al-
logwed to remain or have been revived.'
All this tall talk of culture really does
not suit us at all. In these days
when in a free India if it is—free we
should grow and know each other, and
provinces should intermingle with each
other and become familiar, this con-
cession Is most urgent, I take it, to
rropagate culture and facilitate the
ntermingling of artists of various pro-
vinces.

Another suggestion that I would like
to make is this—We have been asked
to make constructive suggestions; if
at all I destrqy, I destroy cons-
tructively. An exhibition train used to
be run. you may remember, Sir, dur-
ing the war for war propaganda. I
suggest that an exhibition train be
introduced for publicity of cur handi-
crafts, handloom goods and other items
connected with our culture. Besides.

ou can, with advantage. consider

aving a permanent exhibition train

in which all our indigenous goods
could be taken from one province to
a{mther for the education of the peo-
ple.

Lastly, one appeal. These ‘Go as
you please’ tickets should, I think, be
extended beyond the date that has
been mentioned. Because, in the
South, the students cannot make use
of these ‘Go as you please’ tickets.
They have their examinations during
the time. 1 appeal to the hon. Min-
ister to extend the date. I would
also suggest, as the last point, be-
cause the second bell is going to ring
like a death knell, that this concession
of ‘Go as you please’ tickets should
also be extended to second class pas-
sengers.

Just a word before I sit down. Some
of my friends remarked: “flow is it
you are going 10 speak on the Railway
Budget, you who are a poet? You
should deal with poetic lines. What
have you got to do with railway lines?”
i said: “I am also a traveller. I tra-
vel a great deal. I certainly have got
a great deal to do with railway lines
which make it possible for the people
of India to meet each other from
gzoint to point, from the South to the

orth, and West to the East”.
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Shri J, R. Mehta (Jodhpur): I have
been told that there,is a belief or a
superstition that when you are about
to embark on a new adventure or a
new enterprise, it is a good omen if
you are greeted with an obstacle or
a discouragement to begin with. Well,
if that belief is correct, I have had
that good omen to my lot, because 1
feel that I have had more ¢ifficulty in
getting an opportunity to speak .in
this House than. I had in getting
elected to this House.

As the House is aware, this is the
first time that I am rising to speak
on the floor of this House, and it is
natural that I should be overwhelmed
with some sort of a feeling of diffi-
dence. My entire past life was given
to different spheres of administration,
and'if I have thought fit 10 resign my
job and report myself for duty to this
House as it were, I have done so in
the hope that I shall be of some little
service to this House and to the
country. How far that hope will
be realised remains to be seen.
It will no doubt depend on the indul-
gence and encouragement that I can
get from this House, and before 1 pro-
ceed with my speech, I wish to seek
the blessings of all my esteemed col-
leagues here, irrespective of party or
creed, for an auspicious start and an
e;’ter-increasingly useful role here-
after. ’

-

To begin with, I have oie orelimi-
nary observation to make. The hon.
Railway Minister has told us that
during the current year he anticipates
a fall in our earnings, bothr from pas-
senger and goods traffic. From goods
trafic he expects a fall of about a
crore, and from passenger traffic, Rs
ten crores. We have it on good au-
thority that the earnings of our rail-
ways are to a large measure an iadex
of the prosperity and the economic
well-being of the country. If that is
so, I wish to say that the picture as

brought out in the President’s Ad-
dress of all-round progress in the
country deserves {o be taken with

some qualification—at least so far as
cconomic sector is concerned.

Coming to the next voint. there is
another aspect of the fall in railway
earnings to which I feel inclined to
draw the attention of this House. Let
me enumerate some basic facts. If 1
am Informed correctly, the freight
rates structure which is at present in
vogue was introduced with cffect from
1st October, 1948, and represents an
increase on the rates then obtaining.
Then, as regards passenger fares a
revision or an Increase was Introduced
with effect from 1st April, 1951. So

"
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far as goods traffic is concerned, there
has been, we mnu, a continuous in-
crease in the net ton-miles right up
from 1948 to the muddle of the current
year, that is, November. And this ob-
viously lends support to the conten-
tion of the railway administration that
the increase in our freight rates struc-
ture had not adversely affected our
earnings from goods traffic. But,h it
would now appear that the t_rend as
turned in the opposite direction. Does
this indicate that the point has been
reached when the present freight rates
structure has begun to tell heavily
upon our goods traffic, or that there
are other causes for this downward
trend in our goods traffic? If the {l}'st
surmise were correct, the question
, arises whether any relaxation in the
freight rates structure is called in
order to arrest the process of decline
in our goods traffic. Personaliy 1
am inclined to think that the cdecline
is not very serious and that we should
wait for some more time before we
formulate any definite conclusions.
Perhaps, the decline is only a passing
phase, and if the latest trends are an
indication—I believe there again there
is already a swing in the opposite
direction—it is not unlikely that the
anticipated deflcit of rupecs ore crore
during the current year may also not
materialise. But so far as tie fall
in our passenger traffic is concerned,
1 belleve the House will agree that il

is more serious.” It is to the tune of

rupees ten crores—a little more than
rupees ten crores—and I venture to
assume tha: side by side with this fall
in earnimngs, there has been a fall in the
number of passengers travelling on the
railways. Last year also, as we find
from the administration repori, there
was a fall In passenger traffic. but it
wus more than made up by the in-
crease in fares, but this time, there is
a serious fall in earnings as well as
iIn the number of passengers. So,
what do we conclude now from the
results of the current year? How far
is this decline attributable to increase
in fares, and how far to other causes
like depression or shrinkage of float-
ing money in the hands of the reople.
18 a question which would reem to call
for an answer. The speech of the
hon. Railway Minister and the litera-
ture furnished to us, I am afraid, do
not enlighten us on this point.

As the hon. Members are aware, this
House has never laken kindly to in-
crease in passenger fares. The rail-
way, as everybody knows, is a poor
man’s transport, and any increase in
fares, especlally of the tanird class, is
sure to hit the masses hard. At the
time the far2s were increased last
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time we were told that the cperational
cost had increased abnormally, that
the general price level had 8lso in-
creased abnormally, and therefore we
should not grudge a slight increase in
passenger fares which must, after all,
bear some relation to the price level
as well as the operational cost. But
now both the operational cost and the
price level are on the decline. And
the question arises whether this weuld
necessitate or justity a reduction in
fares. I am aware that we are at pre-
sent engaged in a vast adventure
known as the ‘Five Year Plan’. I do
not want to go into the details of it,
but if this Plan should mean any-
thing to us we should harness
all our available resources for fit,
we should even be prepared to put up
with a certain measure of austerity,
if need be. From that point of view,
any reduction in passenger fares may
not be a desideratum to be conside-
red. I quite agree. But it is neces-
sary to see whether any reduction in
fares is not called for, for the very
purpose of arresting and nullifying
this downward trend, which has iate-
ly set in, in our passenger traffic as
well as our earnings from passenger
traffic. This appears t0 me to be a
pertinent question which is worthy of
the consideration of this Fouse.

Among the various reasons vhich
may be responsible for this fall in
passenger traffic and passenger ear-
nings, there is one to which I would
like to invite particular attention,
namely the growing competition bet-
ween rail and road trafic. I bave not
the least doubt in my mind that at
many places, this is a growing menace
from the point of view of the railwa 8.
Not only does it adversely affect &e
public exchequer, but it keeps back
from the people in the interior the
facilities of bus travel which will be
available to them if those buses which
now run parallel to the railways are
diverted into the interior.

.Mr. Chairman: The hon. Member
will have two minutes more.

Shri J. R. Mehta: In all?

Mr. Chairman: The hon. Member
has got 15 minutes, as has been allow-
ed to other hon. Members.

Shri J. R. Mehta: Can you no make
any allowance for me, considering the
fact that this is the first speech I sm
making?

This problem has not recelved the
attention which it deserves, perhaps
because while the railways are a
Central subject, roads are a State
subject, -Since there is a lot of over-
lapping apd waste of national
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effort. 1 should like to suggest
to the hon. Minister that ways
and means should be devised where-
by this overlapping can be dune away
with, and the rail and road services
are made to play complementary parts,
and are able to render the maximum
amount of service to the community.

I would like 1o say one vyord aboyt
" corruption. As I have said I haye
some little experience of the adminis-
tration, and I think I am in a position
to say something from my own ex-
perience on this point. We find from
the Railway Minister's speech that
he proposes o set up a Committee to
go into this question and report to
this House. In so far as this indicates
that the railway administration is
alive to the evil of <corruption and
that the hon. Minister is keen on
putting an end to it, it is all very good.
But I must confess I am not at all
enamoured of the suggestion of setting
up a Committee. What discoverles
have we to make so far as corruption
is concerned?  Surely it is an old
problem, which exists everywhere, in
some degree or other. 1f the Minister
fs in earnest about i, and wants to
eradicate and check -this evil, then
we must adopt those methods  which
have been adopted elsewhere and also
in this country as well with success.
There is no other way out. Com-
mittees and such sorts of devices will
not help us much. Probanly the
House may be interested to know that
in the State from which I come, there
were two officers, who were eminen-
tly successful i1 rooting out corrup-
tion in a very short time. One of them
is probably known to this House,
and 1 would like to mention his name,
Just in order to convince this House
that the method that he adopted is
worthy of attention. He was Raja
Maharaj Singh. He was some time
Chief Minister in Jodhpur. The other
one was also a Chief Minister. Both
of them had at different periods adopt-~
ed the same methods and within two
months, they had summarily dismis-

sed about a dozen gezetted officers,
who were notorious for corruption.
And I assure you, that :vernight

hundreds of thousands of officials with
Gangajal in their hand, took a vow that
they would not take eny bribes. The
effect of the actlion taken by these
two officers, lasted for scveral years,
after they had left their rloces. 1
would suggest to the hon. Minister
that if he Is really earnest about
rooting out corruption, let him ap-
oint a Committee of three or four
ndependent officers—not politicians
—who have experience and discrimi-
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nation, and give them summary powers
of dismissal of officérs—the higher, the
better—who are notoriously corrupt.
If that is done, I can assure you
that by the time we meet for the next
Budget. half of this evil would have
vanished. If we are keen on rooting
out corruption, I suggest that this
sort of drastic action should be taken.

1 do not think I should take up the
time of the House any more, but I
hope to give a better acrount of my-
self next time. I am very grateful
to the House for the encouragement
that they have given to me.

Shri M. Khuda Baksh
bad): I am much obliged to you for
having given me this opportunity to
take part in this debate. I am a
newcomer to this House--not that I
am new to a Legislature, for I have
served for a term in a provinrial as-
sembly. Sir, you would avpreciate
my anxiety all this while to find out
how the House would react to me,—
a newcomer—while I address this
august assembly, composed as it is,
of the cream Indian talent and States-
men.

Coming to the Budget. I must. say
that it reveals—if I should not call it
a very sorry state of affairs. at any
rate—state of affairs, that i not too
ood. The railway revenues have suf-
ered a recession and the process con-
tinues and there is no knowing—not
yet—when these are going to stabilise.

The hon. Minister in hls speech has
said that he has noticed certain trends
which make him feel that things are
shaping for the better. But, I am
afraid, it is too early to say so. Dur-
ing the Plan period he thinks that there
might be an increase in the railway
revenues. I feel that during the Plan
period the railways will carry a lot
of materials in the form of structu-
rals, cement etc. and all that for the
Five Year Plan and most of the re-
venues that will accure on that ac-
count would, for all practical pur-
poses. be paper increase. I am afraid
that the railways might have to face
lean years immediately after the Plan
period. because I feel there must ne-
cessarily be a time-lag between the
completion of the projects etc. of the
Five Year Plan and the realisation of
their results and the at{endant pros-
perity of the country. Il is for that
period—which might apprnximate to
conditions of slump—in the Indian
rallways that the Railway Minister
must make provisinn. (Sood hus-
banding of present resnurces must
make provision for those lean years.

858
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Much has been said--hon. Members
have already spoken about many
things—and I do no! wish to repeat
those. But I must join with my
friend who spoke aboul catering. The
hon. Minister has, in the bock that
he has issued to Members, mentioned
that things on the whole are satis-
factory. I am very sorry I regret
my inability to be in accord with that
statement of remark of the hon. Min-
ister. What my hon. friend has said
about the caterers perhaps is more
related to facts than what the hon.
Minister has been informed by his ad-
visers. The quantum ard the quality
of food that is served Ly these cater-
ers may be all right for the Minister
—I mean the calorific value may be
all right for the Miuister. But I
would like to ask him to have a good
look at me and find out for himself
whether that would sufflce for me—
even granting that the caiorific con-
tents of the food served by these
railway caterers are all right. While
I want to know from the hon. the
Railway Minister if he has considered
this aspect of the question. whether a
man can go to sleep with the aching
void still clamouring for being filled

up.

I would like to sugges! one or two
things to the hon. Minister. To be
true to myself I must! admit that last
Budget session he spang a surprise
on the House by dcclaring here that
he was going to
travel. I am not aware personally
of any agitation in the country—wvhe-
ther in the press or on the platform—
or any Insistence non the part of the
public for the abolition of first-class
travel. Anyhow the Minister and we
all have accepted in principle that it
would perhaps conduce to the creation
of those conditions that would usher
in ‘the millennium and the clussless
society. 1 wish the Minister all the
Iuck and he can go ahead with it. But
I have a suggestion—a very humble
one—to make to him in this respect.
Instead of abolishing first-class, why
does he not consider the desirability,
and also perhaps the sensibleness, of
abolishing second-class and reducing
the fares of first-class to those of se-
cond-class? This nas a better psycho-
logical appeal. The f{ravelling public
who are used to first-class travel
would still feet that there is that class
of travel provided by the Indian rail-
ways for them for lesser fare and
those travellers who are habitual
second-class travellers would feel that
they are travelling in a class higher
than they used to do before by pay-
ing the same amount. Again, aboli
tion of first-class might aflect our
tourist industry. Foreigners might
feel that India has no first-class travel.
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So, instead of abolishing first-class I
would ask the Minister to consider
whether we should =t abolish second-
class and bring down the fares to
those of second-class. In this con-
nection, they must also bear in ;nlnd
that the fares for the other higher
class that remains, that is, air condi-
tioned class, should also be reduced
proportionately. It should not be dis-
proportionately high; because now that
we are thinking of having one 1\.p%er
class travel and the fares applicable
would be—whether my suggestion is
accepted or not—of second class, the
fares for the higher class should not
be disproportionately high.

There is another suggestion that I
have to make. When we are seeing
that our earnings ¢re geing down, this
is the time for us 10 seek ways and
means of augmenting the earnings.
To my way of thinking, this is the
time when we should persuade our-
selves to reintroduce return facilitles
and other concessions that existed be-
fore they were withdrawn. You would
recall the rircumstances and the
factors that played and inter-played
when these concessions were with-
drawn. Now, we find that even though
there is overcrowd!ng, as an hon.
Member has suggested, it may be
traced to something else. We must
now attract more passengers and we
must try to augment our revenues.
This is no time 10 keep anchored to
old theories, that it we start giving
these concessions we might lose in
earnings. We should not only rein-
troduce concessions but we should also
try and give the passengers other
facilities.

I have one suggestion—every one
has his fads and | have mine—and I
would like to place it before this
House. I would like the Railway Min-
istry to consider the desirability of
introducing fomily compartments'. 1
have gone into ihis matter in detail
and I suggest that certain flve berther
I} class compartments shculd be con-
verted into double-decker compart-
ments. Instead of the coriventional
berths and benches there should be an
uvper platform our bhoard provided.
The upper deck will be filush with the
windows—or &n in:h or {iwo below
them according to engineering require-
ments and a watform made. The lug-
gage of the passengers would be stored
below. The upper deck would have
one platform wherz the pussengers can
squat.

These compartments should be given
as _one unit to ticket-holders for the
price of, let us say, five tickets; or
even for the assessment of the price
of these compartments averages can
be worked out and the price fixed.
These compartments will enable the
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ticket-holders to travel with their en-
tire families and there should be no
restriction 'as to the number of people
Including their domestic servants, the
only condition being that it will be
available to bona fide members of the
family of ticket holders und their
domestic servants.

I have worked out the economics of
these compartments and I am satis-
fled that they are an economically feay
sible proposition. Should the House
encourage me to do so on some other
occasion 1 shall go into the details—
ftﬂnd that 1 have not got time now for

Our wagon programme, I am told, is
horribly behind schedule. The main
reason for this. I am told, is that we
do not indigenously produce enough
plates for our requirements. A lot
of wagon plates has to be imported
from abroad. Even though we have
to step up or increase the guantity of
imports, we should not let this leeway
remain any longer in the wagon pro-
gramme. We know that the capacity
of our plate producing concern—there
is only one, as far as I know, Tatas—
is limited. The plates manufactured
by Tatas are not sufficient for our
requirements. If one keel is laid at
Vizag all the indigenously produced
plates are diverted there with the re-
sultant starvation of the wagon pro-
gramme. So, even if we have to in-
ecrease our imports. I do not see any
reason why it should not be done to
make up the leeway in the wagon pro-
gramme,

6 P.M.

An hon. Member has already spoken
about the Swiss coaches. The im-
pression that he has made on this
House is that the matter has become
one very near to a scandal. I should
like the Minister to investigate into
this. When we are told in cold print
by no less a person than the hon.
Minister that the capacity fer coaches
is there in this country, I see nn rea-
son why we should have the neces-
sity of importing coaches at all from
Switzerland. I suggest that ihis con-
tract be reviewed and only those
coaches which are under the actual
process of fabrication should be accep!-
ed and the remainder of the contract
should be cancelled.

The hon. WMinister has men-
tioned about the co-operation
among the raiflway staff. Perhaps

he has not been able to present to
the House another side of the picture,
which is this. We, Members of Par-
liament, could help the administra-
tion in this. Sometimes, often, 1
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should say., the railway people, es-
pecially the checking staff and other
people who have to do the unpleasant
jobs of checking tickets etc. do not
%et sufficient co-operation from mem-
ers of the publiec. It is
all very well to say that
they are corrupt, accept money
and there Is a leakage of railway re-
venues. But it is also true ihat they
do not always get the ouantum‘qf
co-operation from the travelling public
that thev reauire in the discharge of
their task. To this I draw the at-
tention of the hon. Members of Par-
liament.

I find that my time is up. 1 join
the other hon. Members in congratu-
lating the Minister for presentine this
Budget in a lucid and intelligible
manner.

sft oo wAo fay: (wTew www) ¢
AT AT AR Y Qo FT G v

# o fomr & arraeT aga s

Tay gz & raeiiy off MrareeTdy
¥ gfr aoft wgiwfs afte s
fomii st g7 Ay v gz o &
T FY vF oy 2t=r o R fe
@ W Tredr wT @Y W 1 IR
WY & & A fawzw (zonal system )
T firar 2 @ ot Peiintew @w
(experimental stage) & &1 sad
AT FE TN W T famrendy
H F @ zafed feaerd W
2 fr ag oft Omtiies Rw #
¢ st o qdddr (experiment)
ol g Al g

% %1 st awe grow (House )R
IR 7@ T & IRy e F Ay F
X 9ot o e i e et <g awaT
Ig X T AT 92 AR qTAA § SN
e & e ) @ g
FwEr A gaR a1 i O 5
Y AT WA § amerdt a1 WY &
e & e o w gafe ATaw A4 @
fis 70 ¥ o aew T oy o gw vt
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8 g fem am ¥ @ @
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ST T fFar § 3% I SN 1 s
T o, 7 Fak foy Sy AT
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# Sa% fou I arEEAT Rl ik
I fog g%t @y @er gAmT g |
3 Ay Aoy A awE F A A §
AW qr &t a§
g% 3 A weTr Y | TEA SR AT
I 4 | owar fafeedr oo
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T g qr 5 g™ W &
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T 9 AR g fwa Itw
g a1 fF SEET @ WL W
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T qF Wi 3 I 37 A I A
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fi5 o ITEY qET ¥ 9T & A SRR
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722 % fou 39 T o9re AF &
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o TE | o9 I feanfoare dar
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S qUet ) TR F FTOw wH A
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g & A% 7 T i A sl v
Y g & I ATT AT ¥ FAL SV
F a1y fao w31 A =T raw sy
TR T T W AT ITE T
H HTHT T TTAT HIT FIBY THRY TG |

gamfa off, s AT o aga w7
FEEmEE WREARNN o
ggw (suggestions) qw#r 3T &
IT WK A AT W RATE | TF
o g & fr g A fafaeet amw
Tt Asge Fgma W&
FIC A T A F I HY TG H TR
gfg gt & 1 Sl Fgr & P w wx &
R4 YR 7 ETA A dEAT 3,¥%,%00
TAFTC[ARRRECT TN E | T
gl WY S oft ¥ @Y § 1@ W 9
W § 19 fou fF qis (parcel) ®
488 PSD
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arE FT e AT g A A g o
N ¥ geqT 97 T §, T ¥ g
WY ¥ IUT TrEl A qET g @R |
T 919 & I W AT AT OF Frare A HT
# I FIT ATIRT AUAT Ao &AT
ATEAT E | GATL qGT IJAT WA A afed
fa® § oF = #fwses a4 (Anang
chemical works ) T &% &1 3%
T o & fFdY oF wew & Ar 0 drfy
areg faae (Gripe Mixture ) % 1
ore ag R0 HIEY ITEY FrwEra< #T OES
BT &9 7T 39 7 &sT (duma-
ged) faer @ gaq sEw feefimd
(delivery) » & e &< faar
39 & qx fpe 38q &, @, (T\M.)
% foar | & oW, F g fF w@ Y
Ay feeftatr 2 ok 3w w1 qar
F %1 gv W 91 | &ww
AreeT & wrgy R g fesfatr 7 2
T @ N IR fey (delay) far
ag AR @ W wEEd (enquiry)
2 e dar TG WF W
g Fesfiardy &Y mit 3t sy feehrardy
¥ TEW X AT OF WA 6w ARY
(cash memo)®mar wo &4, wT3T
faaT T AT Yo &I ¥ AJT FT Lvo
TG T T7AT HCH IT A Q9o TG o |
WGP IS IRAFAL I
g & fF orgr ¥ 9z e A Ay
I7 e daq qret w1 38 fggmae &
I frfw M AN HE R TS
qEe ¥ qg & | A qF THS oA
Y 37 o A I9 ¥ €Y TF F7 49
%t off afeT =% (booking clerk)
N 2 & afs a@ # I ENF
(forge) ®< = wvwr 7 fad )

a4 & A9 Y gqAZ 2T § 5 o
q @ qroA w7 9 fEar )
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Dr. Lanka Sundaram: The House
has just listened to three maiden
speeches in succession. They were of
exceptional brilliance and came from
both sides of the House. If this level
of debate is maintained in maiden
speeches, I am sure we have nothing
to worry as regards the conduct of
our business.

I must_confess that I have been rather

impressed with the deftness of manner
in which the hon. the Railway Min-
ister has presented his Budget. This
i the Centenary Year of the railways
and very naturally the Railway Min-
ister felt called upon to put on all
sorts of frills to the railway adminis-
tration, so that it can strut across
the platform when the Exhibition
takes place hardly ten days from now.
I have worked out here sixteen cate-
gories of claims made by the Rail-
way Minister—claims as regards the
actual achievements and claims gs
regards the hopes of the railway ad-
ministration as to the manner in
which tlrey proposed to conduct their
business. Here they are. There is
an impressive works programme.
There is provision for replenishment
of machinery. There is going to be a
s;rengthening of the rolling stock posi-
tion. There is a great spurt in the
_constx:uctlon of new railway lines. It
is claimed that there is near-self-suffi-
ciency in the rolling stock position as
regards rails, wagons. coaches etc.
It is also said that the Chittranjan
factory would by the end of 1954 be
in a ovosition to manufacture a!l the
comoonents of locomotives. Tt is
claimed that there is increased effi-
clency in workshoos and locomotive
sheds. I am impressed by the state-
ment made by the hon. the Railway
Minister that the punctuality of rail-
ways has been raised from 77-1 per
cent to 78.4 per cent. The Railway
Minister in his speech averred that
bottlenecks and transhipments are
being removed: that there is a drive
for third class passenger amenities:
that the administration is tackling
overcrowding; that the railway stores
organisation is being strengthrened and
improved; that there is a special re-
search organisation also attached to
the raflway administration to tackle
problems that arise: that the disposal
of compensation claims for goods lost
in transit now takes only on an
average of 72 days compared with 94
days; that he is going to appoint a
high power committee to tackle cor-
ruption; that Rs. four crores 86 lakhs
are allotted for staff quarters.

Each of these sixteen categori
claims—I am sure there agg :fnr?;
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more, these have struck me as I was
examining the Budget papers—is very
impressive and if what has been
claimed by the Railway Minister is
true, at least partly true, then 1 am
sure that the health of the railway
administration must be pronounced
t0 be good. .

1 am not a professional peddler of
pessimism. But, Sir, with your per-
mission, I want to quote to this House
+wo passages from the Explanatory
Memorandum circulated %o us. These
are the two passages which occur at
page 4.

“1t is apparent that the peak

of passenger movements by

. Railways is over and that the
Railways must now adjust them-
selves to more normal conditions.”

That is in regard to passenger ira-
fiic

Now I am quoting something more
important—this time relating to goods
traffic, and as an economist it occurs
tn me that this is the barometer, this
actually gives us an indication whe-
ther the health of the railways is
good. and more important than that.
whether the healthr of the nation is
good. Page 4 of the Explanatory
Memorandum, again:

“There has been recently a set-
hack in the buoyancy of the goods
trafic. Some hesitancy and un-
certainty in trade and industry
is apparent from the wagon re-
gistration figures representing the
trafic awaiting despatch, which
show a fall since September 1952.
This trend is still continuing,
pointing"—mark the words-— “to
a reluctance on the part of the
mercantile communlty to make
deals for the future.

The quotation proceeds further:

“As registration fees paid for
wagons registered and not utlll-
sed are forefeited, the figures
of registration for wagons can be
regarded as a partial index of
business activity. There has also
been a drop in India's overseas
trade during the first six months
of the current year. compared to
the corresponding period of the
previous_year.”

I have quoted these passages for one
reason. namely to emphasise the point
whether these sixteen odd categories
of claims of achievements or hopes
are borne out by the actual conditions
in the country.
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What are the figures indigated by
these quotations: one, regarding pas-
senger traffic and the other regarding
goods traffic? Here they are. Third
class passenger earnings have drop-
ped by 7-91 crores. Overall passenger
earnings have dropped from Rs, 112-19
crores to Rs. 102.5 crores: equal to a
drop of nine per cent. That is in
regard to passenger traffic.  Rs. 86
lakhs were written down unde}: the
head ‘“‘other coaching earnings”—an
index of business activity, or progres-
sive lack of it. One crore is marked
down for goods-traffic earnings.

I consider that the facile manner in
whirh the Rajlway Minister has map-
ped out the achievements of his_ad-
ministration is not sustained by these
indices. What do these indices show?
To my mind they show that there is
a drop in the purchasing power of the
community. More than that, they
show that there is a crisis in confiden-
ce on the part of the business com-
munity which is prepared to hook
wagans and still give them up, even
though by giving them up they lose
money. And, more than everything
else it occurs to me that even assum-
ing there are small margins with the
community, people are not willing to
pari with them. Result—drop in
passanger traffic: drop in goods traffic.
The so-called buoyancy of the eco-
nomy of the country cannot be sus-
tained by these indices. I would
here suggest very seriously first
the Railway Ministry and eventually
to the Finance Ministry to investi-
gate whetller we are not actual-
ly facing some sort of an economic
depression, even in the obviously pre-
vailing inflationary position? This is
a paradox, of course; but this para-
dox must be faced and solved.

I was rather disappointed when the
Railwzy Minister in the other place an-
nounced that he was going to appoint
a Committee—I was not there, 1 only
read about it in the papers, a very
scrappy report—to look into the rea-
sons, to investigate the reasons for
the fall...............

The Minister of Rallways and
Transport (Shri L. B. Shastri): That

is not correct, I am not appointing
any Committee.
Dr. Lanka Sundaram: I am sorry:

I recollect I came across a report to
that effect somewhere.

The point I am driving at is this.
I am asking the Railway ‘Minister to
consider seriously whether or not the
time has come for a complete inves-
tigation of the structure of fares and
freights with a view to rationalisa-
tion with a view to reduction. I am
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suggesting that a Committee of this
House or of both the Houses, or an
expert Comimittee for that matter,
with wide terms of reference to in-
vestigate this problem should be ap-
pointed forthwith, so that the econo-
mic malaise which has hit the coun-
try can be tackled at the source. To
be told there are recent temporary
indices of an upward spurt of busi-
ness activity is not sufficlent to meet
the requirements of the situation, and
1 sincerely trust that my hon. friend
the Railway Minister would consider
the suggestion and forthwith proceed
with an investigation into the need for
rationalisation and reduction of the
fares and freights structure, in order
that the country can go forward and
reach the buoyancy necessary for the
implementation in particular of the
Five Year Plan, of which three years
are still to be faced.

While on this question, because I
may not have the time to go into the
structural details of financing the
works programme and so forth—I
crave the indulgence of the House for
a few minutes to an analysis which I
am going to present to it, as regards
the employment policy of the railway
administration. A million; employees
—I believe the Deputy Rallway Minis-
ter told us it is 9,25,000—that is what
I think I heard him say—or at least
more than nine lakhs of people are
employed on the railway administra-
tion. In fact, the railway adminis-
tration is the biggest employer of
labour in this country. All categories
of employees are there., But the Rall-
way Board—I regret to say—is func-
tioning, as our old patriot Mr. Satya-
murti from these benches used to say,
like an imperium in imperio. I am
not given to using extravagant lan-
guage. It is a close preserve—a steel-
frame. The brass hatls are there in
order to dispose of the fortunes of
these vast number of employees—a mil-
lion of them.

I am going to give, withh your in-
dulgence and the indulgence of the
House, five examples as to the manner
in which the employment policy of
the railway administration seems to
call for immediate improvement., 1
take the Rallway Board in the first
instance. ~ Clerks, typists, stenogra.
phers, Assistants, even with ten years
of service are not as yet confirmed. I
am giving figures—of course, I speak
subject to correction. There are 600
of these in the sanctum sancterum of
the railways, namely the Railway
Board. At page 19 of the speech de-
livered by the hon. the Rajlway Minis-
ter he laid down certain principles
governing service conditions, promo-
tions, etc. I would not like, as I have
said, to use extravagant language,
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but it occurs to me that if a man has
worked in the Railway Board itself
for ten years and if he is not con-
firmed, there must be something wrong
somewhere—I mean, the usual cliches
of nepotism, personal predilections,
favouritism and so forth, which need
not be brought into this picture. I do
hope my hon. friend the Railway
Minister will look into this question—
in particular about the Railway Board.

AN

I now take the Ministerial staff as
a category. There are some forty
thousand of them. happen to be
the President of the Railway Minis-
terial Staff - Association also. The
Railway Minister, at page 19 of his
speech, indicated that concessions will
be given to class II officers as regards
upgrading into class I. But he said
nothing about upgrading of class IV
and class III staff, especially when
they officiate in higher appointments.
I think streamlining and = providing
loaves' and fishes to the top dogs
alone in the administration would not
solve the problem. I do sincerely
trust that the concessions sought to
be given to class II officers would also
be made available for the class IIT and
class IV stafl.

In regard to the alottment of raijl-
way quarters, especially for class 1II
and class IV staff, there must be some
sort of a common pool, since accom-
modation is limited, and fair shares
for all must be provided.

I want to direct the attention of the
hon. the Railway Minister in particu-
lar to Rule 1708-R, Indian Railway
Establishmqnt Code, Volume I, which
en.a.bl.es Railway administrations to
dismiss its employees without giving
sufficient chance for their defence. 1
claim that this is a procedure which is
repugnant to the principles of the
Constltution, and I hope he will leok
into this question.

As regards the ministerial staff,
again forty thousand of them all over
the country, I would like to state that
the vast majority of them are put in
the grade Rs. 55-130. The Joint Ad-
visory Committee has upgraded only
25 per cent. of these posts, with the
result that the vast majority of them
are put in the lowest of grades. 1
would like to he corrected if I am
wrong. My i{nformation is that car-
penters and book-binders on the rail-
ways -are in the samg category as
these class III employees who are on
Rs. 55-130. which I am bound to say
is not equitable. Actually. a number
of graduates have been recruited and
riven a higher grade, namely Rs. 80-
220, for the same work as is done by
the vast' majority of these forty
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thousand people on the varfous rail-
way systems in this grade of Rs. 55-
130. I think equity demands an exa-

mination of this question.

I would like to say a word about
the Railway Clearing Accounts orga-
nisation. An assurance was given by
the late Shri Gopalaswami Ayyangar,
on April 14, 1952, while inaugurating
the Zonal scheme, that no railway
worker is going to suffer because of
the reorganisation. But I amn given to
understand that as many as 1,500 fa-
milies in the Delhi office alone-will
be affected by this. I hope that an
assurance will be given that there
would be no compulsory uprooting of
these ‘people.

As regards Railway Inspectors—I
am now taking up the fourth cate-
gory—four cadres were recommended
by the Central Pay Commission. These
have not been implemented. There
have been persistent complaints of
favouritism, of juniors being shot
up into higher positions because of
this reorganisation—because these peo-
ple have no access to the officers con-
cerned—and actually in some cases
there has been a reduction of their
emoluments from Rs. 600 to Rs. 350.
Amalgamation of class I and class II
in these categories is desired. I would
urge also better travelling allowances,
atnd recognition of their association
ete.

A word about station masters. I
hope I will have your indulgence for
one more minute. The Central Pay
Commission recommended a nominal
sum of Rs. four as the differential
between the emoluments of the station
masters and of those working under
them, namely clerks, drivers, etc. The
Central Pay Commission also said that
“it would be fair if a number of posts
in the intermediary stages are fixed
reasonably large as not to block pro-
motions”. Eighty-seven per cent. of
the station masters, I gather, are still
in the lowest of grades.

As regards the Southern Ralilway, I
do not want to go into details, but I
am given to understand that incharge
station masters are placed in the lower
grade, in a grade lower than the
clerical asgistants, for instance at
Madras Park, Madras Fort and Tenali
stations. Ninety per cent. of in-charge
station masters draw salaries or emo-
luments lower than those drawn by
their assistants and so on.

I am making a reference to these
four or flve categories for one reason,
bhecause the health. eficlency and con-
tentment of a milllon workers is a
primary charge of the railway ad-
ministration. ¥Efficiency cannot be
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improved, corruption cannot be rooted
out on the basis of the scales available
to these categories. And I do hope
that my hon. friend the Railway Min-
ister will do something about it.

There have been persistent com-
plaints that recognition of registere
trade unions in all these categories —I
do not want to go into details—has
been withheld by the railwgy adminis-
trations on the plea that they must
belong to one or the other of the All-
India Railway Federations. I will
just make one point. It is simple one.
When a trade union is registered
under the laws of the country, it is
entitled to recognition, especially when
it represents a particular class or
cadre covering the whole country. 1
do hope that the Railway Minister
would not consider this suggestion as
unreasonable. On the 14th of this
month, the Labour Minister of the
Government of India, the hon. Mr,
Giri, opened thre Convention of the
All-India Railway Ministerial Staff As-
sociation in the New Delhi Town Hall,
where he said:

“I am almost certain of the
view as a Minister, that it pays
an employer, whether Govern-
ment or private, that they will do
well not to refuse the representa-
tions made on behalf of trade
unions, to give them a patient
hearing, which costs little”.

I am sorry to say so, but I would
like to end up with one caution to the
Rallway Minister. The labour policy
of the Government of India is laid
down by the Labour Ministry.
But I am here to say without
any fear of contradiction that every
Ministry of the Government of India
has got its own labour policy, with
the - result that principles enunciated
at the highest level are not observed.
I would ask the Railway Minister to
look into this question and to see that
the staff does not get restive.
Once it gets out of hand. I do not
know what will be the future of the
railway administration. I sincerely
trust that this first public utility
concern of the land will be dissipated
for lack of foresight.

Shri H. G. Vaishnav (Ambad): I see
this Railway Budget to be most en-
couraging. As a layman I shall not
go into the financial aspects and other
things, but I look at the practical as-
pect of the Budget. There are so
many encouraging points in it. It
assures, in spite of the decrease in
goods traffic as well as in passenger
traffic. its part in fulfilling the First
Five Year Plan and the development
of the raflways which is taken to be
of utmost importance in this connec-
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tion. As the Five Year Plan says, a
sum of Rs. 400 crores has been allotted
for the development of rallways and
communications. Out of this amount
Rs. 320 crores are to be realized from
railway resources. In spite of re-
duction and some low estimates it has
been assured tirat the railways will ful-
fil their part in the development of the
railway system and fulfll their im~
clartant role in the first Five Year
an.

The second important aspect which I
see most encouraging is the construc-
tion of five new lines. I am most
interested in that long line from Hin-
goli to Khandwa. It is very impor-
tant, because by the construction of
this line the metre-gauge system of
South India will be connected with the
metre-gauge systepn of Northern India.
Up till now there was no such con-
nection at all. Traffic, especially on
this metre-gauge system, has been very
much blocked because of there being
no conneciion between these Northern
al?d Southern systems of metre-gauge

ne.

[MR. DEPUTY-SPEAKEH in the Chair]

Therefore, the construction of this line
is of great importance. Moreover, it
connects the very fertile parts of
Berar, the Nizam’s territory and the
northern part of India. In this way
this line will serve a most useful pur-
pose for the mercantile community
business and industry and develop-
ment thereof.

The construction of the flve new
lines, totalling together 261 miles, will
cost Rs. 13 crores, and it is most en-
couraging to find that this large amount
has been spared for the construction
of these new lines, so that there mayv
be a proper development of the rail-
ways.

. Another salient feature which I see
and which has been appreciated by all
is the indigenous production, and
efforts in that direction, of railway
equipment. It has been seen not only
from the speech of the hon. Minister
but from snswers given to questions
of hon. Members, on so many occa-
sions, that 70 per cent. of the parts
of the locomotives produced in the
Chittaranjan Workshops are of indi-
genous nature. I say this is not only
encouraging but most hopeful. ot
course, it has been assured that the 30
per cent. of parts whickk we will have
to import from outside will also be
produced indigenously in the near
future. It has been clearly stated in
speech that our country can produce
coaches, rails, wagons—all of good
standard. Of course, there is the
question of wagons because we are
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not getting sufficient iron material.
As has been stated, arrangements have
been made in that respect and as
will be seen from the speech,
out of 11,000 wagons which we
have to get in this Budget year,
7000 wagons are produced in our
country and only 4000 are to be im-
ported from outside and that too, under
some contract. Excepting that con-
tract, we are not going to import any
wagons or coaches from outside at all,
I think this is also a very good and
salient feature of this Budget.

As we see, from the democratic point
of view, abolition of first class is one
of the most important features. I re-
member last year, during the discus-
sion on the Railway Budget, several
Opposition Members were critical of
the first class and second class ac-
commodation. Now, when the hon.
Minister proposes to abolish first class,
1 see great opposition not only in this
House but also in the newspapers.
Even in the Council of States, the
Opposition Members objected that first
class should not be abolished. This
criticism seems to be wonderful.
When we wanted to do something in
the interests of the public by seeing
that the flrst class accommodation is
eliminated. I expected that the Oppo-
sition would be the first to support
this thing but I see there are objec-
tions and criticisms on this point. I
take that such criticism is only meant
for criticism’s sake and not for any
other purpose.

Of course, the fate of third class pas-
sengers has not yet improved. So
many things are yet required to be
done. At big stations, there might be
so many amenitigs and facilities to the
passengers. But, if we travel on the
small lines or between small stations,
we see there is neither a platform,
nor a waiting shed, nor any kind of
facility given to any passenger. They

are left to their own fate. It has been
promised, and I also see efforts are
made in this direction. The fate of

these third class passengers should be
impraved as early as possible. I see
that on so many stations even on small
lines, something is being done. Es-
pecially, in the Hyderabad State Rail-
ways, which were formerly known as
Nizam State Railways, as compared
with the previous conditions, things
have been greatly improved now and
even in small stations all possible ar-
rangements are made, Still, I would
like to draw the attention of the hon.
Minister to the fact that so many more
things remain to be done. In some
stations, the fate of the passengers is
g0 hard that for hours tagether, water
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is not available. Especially, during
this year, when there is scarcity of
water everywhere, as we have also ex-
perienced on our side, not only for
two or three hours, but for six hours,
it is difficult for passengers to get
water during travel. I humbly sub-
mit that these things require not only
improvement, but immediate improve-
ment and I hope attention will be
paid to this matter,

One other matter of importance is
the assurance for the restoration of
some old season and travel-as-ycu-
please tickets. As we read from the
papers, these travel-as-you-please
tickets are going to be issued during

the first fortnight of April. As has
been suggested by an hon. Member
from the Opposition Benches, that

period in our side, that is, Deccan, is
a period of examination to students.
That period, I think, should be ex-
tended if facility is to be given gene-
rously to all travelling public, espe-
cially students and cultural
and educational institutions. M
suggestion would be that these faci-
lities should be increased and ex-
tended till the end of April. As regards
travel-as-you-glease tickets, there are
some other small things and some
difficulties are experienced. If some
attention is paid, these things will be
improved.

As regards timing, it is seen that in
some junctions one train comes and
the other connecting train leaves five
or ten minutes earlier. That is rather
very strange. It is also seen that
some representation has been made.
Especially at Wadi, the Poona-Raichur
Passenger leaves Wadi at 14-26 while
the Hyderabad Passenger to Wadi ar-
rives at 14-40. By this train leaving
45 minutes earlier, passengers from
Hyderabad have to wait there for
nearly 24 hours because there is no
other convenient train, Mail and Ex-
press trains do not stop in spall
stations and passengers are put to this
suffering on account of the other train
leaving 15 minutes earlier. If that
train leaves Hyderabad Station ten
minutes earlier, it will reachh Wadi in
time and the Poona-Raichur Passen-
ger can be easily connected.

Great difficulty has been experienced
in the supply of wagons and oil tanks.
I do not know whether there is favouri-
tism or some other mismanagement,
but oil tanks and wagons are sup-
plied to the big companies in ad-
vance whether they require them or
not. but the small merchants are not
supplied, and their expellers and in-
dustries stop. These big companies
take advantage of this position, and
they purchase the 0il at a low rate,
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and then they sell out of the alloca-
tion made to them. These are small
matters, but if slight attention is paid,
th%;e difficulties will be done away
with.

I support the Budget heartily.

Shri Amjad Ali (Goalpara-Garo
Hills): As I rise to speak, Sir, I find
it is only ten minutes to seven o’ Clock.

Mt Deputy-Speaker: I will sit for
five more minutes.

Shri Amjad Ali: Reference was
made by me last year to the building
of a new line from Pandu via Amjonga
to the mine areas of Garo Hills in
Assam, as Garo Hills abound in high-
grade coal, lime-stone, with possibili-
ties of establishind paper mills out of
its bamboos and tapping of manga-
nese ores. The trade and agricultural
produce, lac, cotton, oranges and pine-
apples of the Garo Hills require an
opening and market outside. All
these will require the linking up of
the interior of Garo Hills with the
main railway system of Assam which
means giving effect to the projected
railway coonstruction from Pandu to
Goalpara which will open up for de-
velopment a vast area comprising of
the whole of the district of Garo Hills
and the whole of the south bank re-
gion from Mankacher to Pandu.

This projected line from Pandu to
Goalpara will be a safe alternative
to the present alignment from Bon-
gaigaon to Amingaon. This diversion
will link up with Assam link line at
Bongaigaon -with a crossing of Brah-
maputra at Jogighopa-Pancharatna
site. The danger to the alignment
from rivers on the left bank of the
Brahmaputra between Pandu and
Goalpara, unlike the one to its right
bank, is nil.

Attempts were made to stabilise the
existing alignment from Bongaigaon to
Amingaon with a bridge at Pandu. In
pursuance of this search for stabili-
sing the line. a Committee was ap-
pointed consisting of various interests.
The Committee were unanimous in
their findings about the advisability
of crossing the river at Jogighopa.

The report of Mr. E. J, Bradshaw
B.A, B.AI, M.Sc.. Superintending
Geologist, Geological Survey of India.
who was a member of this Committee,
will repay study. I will read out a
few lines from the report:

“His conclusion i{s that floods
are due to the physical character
of the Monas catcirment basin
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and nothing can prevent an oc-
casional flood, so enormously
greater than the normal expecta-
tion that it would be impractica-
ble to provide adequate waterway
in the Monas bridges to meet such
a contingency.

He opined that the rivers in
the Monas basin keep on chang-
ing their courses and the propor-
tion of the total discharge carried
by several branches frequently
changes and that this combina-
tion of circumstances must even-
tnallyt dictate the ‘abandonment
of the present railway alignment
and thai as a recurrence of sud-
den and ferocious floods was in-
evitable and no reasonab)y practi-
cal measures of flood control were
likely to give permanent relief
or ensure safety of hridges and
that if continuous communica-
tions with N. E. Frontier and
countries beyond were to be made
sure, the Brahmaputra must be
crossed west of the Monas, con-
fluence and a new alignment fol-
lowed on the south of the river
and that Jogighopa-Goalpara is
the most suitable site and it
would be folly to contemplate
bridging the river as far east as
Amingagn.

The causes of these floods are
very exhaustively dealt with by
Mr. Bradshaw in his report.

The truth of these observations
is borne out by the fact that in
this length of abaut 88 miles, the
average annual expenditure on re-
pairing breaches etc.,, and exten-
ding waterways comes to about 8
lakhs per year since its construc-
tion. The Beki bridge alone which
was originally built with 2 spans

. of 12’ has since its construction

breached seven times and every
time exteneded and rebuilt so that
now it consists of seven spang of
150°. The Bulkadoba has breach-
ed twice. Apart from increase
in the qpenings, the requirements
at various mileages continually
change due to the Monas rivers
shifting their courses.

The danger to the alignment
from rivers on the left bank of
the Brahmaputra between Pandu
and Goalpara is nil. These rivers
are very small compared to those
in the Monas Catchment and the
largest Kukurmara at mile 59-83
from Goalpara does not carry
more than a maximum discharge
of 25,000 cusecs and there have
been no mishaps to the P.W.D.
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road bridges constructed about
20 years back.

Apart from its strategic value
the gain in convenience by obvia-
ting the present transhipment and
consequent delays is obvious.

The river is quite stable at the
site selected. There is a rocky
gorge 6,800 wide about 3,000
upstream of the proposed site.
The existence of hills both up and
down streams of bridge site pro-
vide unerodable banks, thus re-
ducing the expenses in training
works. The confluence of river
Monas with Brahmaputra is about
four miles upstream of the pro-
posed site and that of Beki about
10 miles upstream. The width of
the crossing between permanent
banks at bridge site is 9,600".”

So link-up Garo Hills by railways
withSla bridge at Jogighopa-Panchrat-
a Site.

Last year, on a similar occasion, I
had the privilege of 'calkinfn on two
aspects of ' railway administration
which appear to be bad and worth
scrapping with immediate effect. One
is the Railway Services (Safeguard-
ing of National Security) Rules 1949,
and the other is the abolition of the
begar system of porters. The first is
an engine of oppression and is almost
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in the nature of your Preventive De-.
tention Act. It is nepedless for me to
say that some who are otherwise dis-
liked and at the same time cannot
have any specific charges brought
against them are kept out of em-
ployment and harassed. Representa-
tion was given to the Railway Minis-
try, and geveral party leaders from
the Opposition Bencbes were on de-
putation on the Railway Minister, but
in spite of his promises to personally
look into all these cases, only 30 out
of 325 persons have been found to be
re-employed, buj they too have been
kept till now out of servicee We
look up to the Railway Ministry not
only for the reinstatement of dis-
charged apd suspended personnel, but
also scrapping of the entire set of
these rules from the statute book.

Shri Nambiar (Mayuram): He will
consider it again, of course.

7 .M.

Shri Amjad Ali: Secondly, the begar
system—in spite of repeated repre-
sentations by the All India Porters’
Association it continues, and porters
are still being daily employed for two
to three hours by the railways with-
out payment. When they are so em-
ployed, they should:be paid. If you
do not pay, please do not employ
them at all

The House then adjourned till Two
of the Clock on Wednesday the 25th
February, 1958.





